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INTRODUCfION 

I, the Chairman, Estimates Committee having been authorised by 
the Committee to submit the Report on their behalf present this TWenty-
FU'St Report on the Ministry of Railways-Demands fer. Grants (Rail-
ways)-Restructuring of Form and Contents. 

2. The Estimates Committee took evidence of the representatives of the 
Ministry of Railways on 19 July, ·1978. The Committee wish to express 
their thanks to the officers of the Ministry of Railways for placing before 
them the material and information they wanted in connection with tho 
examination of the subject. 

3. The Report was considered and adopted by the Committee on 
12 August, 1978. 

4. For facility of reference, the recommendations/observations of the 
Committee have been printed in thick type in the body of the Report. A 
summary of the recommendations/observations is appended to the Report 
(Appendix II). 

NEW DELHI; 
August 19, 1978. 
Sravana 28, 1900 (S). 

SA TYENDRA NARAYAN SINHA, 
Chairman, 

Estimates Committee. 

(v) 



A-Restnacturiag of DeID8llds for Grants Railways 

The Railway Convention Committee, 1971, in paragraphs 7.9 to 7.12 
()f their First Report, recommended that the Government should undertake 
a comprehensive review of the form and contents ot the railway Bpdget 
and the number of Demands for Grants as well as the various documents 
accompanying it, with a view to rational ising and simplifying their con-
tents in the interest of proper accountability to Parliament and the publtc. 
In view of the complexity of the task, the Committee suggested that the 
review might be entrusted to a small task force, consisting of financial 
-experts drawn from the Ministry of Finance, the Railways and the Comp-
troller and Auditor General of India. The Task Force might also co-opt 
eminent experts in the field from the Institutes of Management, Institute 
·of Chartered Accountants and Cost Accountants. The Committee also 
recommended that the terms of reference of the proposed Task Force 
might also include the question of preparation of a performance budget 
by the Railways as an integrated part of the Demands for Grants. 

2. In pursuance of the above mentioned recommendations of the Rail-
way Convention Committee, a task force was constituted by the Govern-
ment in July, 1973 to examine certain aspects of budgetary, accounting 
and management practices on the Railways. The Task Force consisted 
of 8 members, 6 drawn from the Ministry of 'Railways and Finance and 
two Chartered Accountants. The terms of reference of the Task Force 
were as given below:-

(a) How far the structure of the Demands for Grants in the Railway 
Budget and the documents accompanying it can be rationalised 
and their contents simplified. 

(b) The manner in whiCh the Railway Budget should be prepared 
so as to present in a simple and lucid way meaningful data 
for correlating costs to results. 

(c) For the purpose mentioned in (b), the manner in which the 
performance budget can be introduced as an integrated part 
of tbe Demands for Grants and the feasibility of its introduc-
tion according to a time bound programme. 

(d) The need to evolve a fully developed system of responsibility 
accounting, as emphasized by the World Bank Team in 
January, 1970 and with this end in view, to re-orient account-
ing classification so as to bring in eventual break-down of 
.costs after eliminating all superfluous c1assiiications, whicb are 
now out of date or irre1evant. 
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(c) How best to set up an effective system of management accoun-
tancy with a view to defining clearly management objectives 
and strategies and plans to achieve these objectives, and to 
evolving norms to monitor performance against objectives so 
set; as a tool of management control, the system should be 
so devtsed as to provide concurrent and purposeful data at all 
strategic levels to help reach appropriate decisions . 
• 

(f) .The present system of internal audit obtaining on each Railway 
under the Financial Adviser and Chief Accounts Officer and 
to suggest avenues of improvements therein. 

3. The Task Force submitted its First Report in November, 1974 
'Covering items (a) & (b) of the terms of reference mentioned in preceding 
paragraph. Items (c), (d) and (e) were covered in its Second Report 
which was submitted in November, 1975. 

4. One of the functions of the Estimates Committee is to suggest the 
form in which the estimates shall be presented to Parliament. The accep-
tance of the recommendations of the Task Force would require a major 
restructuring of the Railway Budget (Demands and Sub-heads of Demands). 
The Ministry of Railways, therefore, submitted in December, 1975 copies 
of the First Report of the Task Force along with the Government's deci-
sion on the recommendations contained in the Report for the consideration 
of the Estimates Committee. 

5. The Ministry also forwarded in September, 1977 the Second Report 
of the Task Force and a note detailing Government's decision on the re-
commendations contained therein. They also mentioned that it had been 
decided to introduce the new accounting classification suggested by the 
Task Force in phases. To begin with a simplified version with reduced 
detailed heads wouid be introduced so that until the computers of appro-
priate capacity were available. the work could be handled manually with 
the existing accounts and executive staff concerned. Further, refinements 
such as introduction of more detailed heads etc. might be considered in 
due course IIfterl!lIinin,! sufficient experience with the first phase and the 
computerisation of accounting. It was also mentioned that introduction 
af the new accounting classification in a simplified form entailed certain 
changes in the formats of the Demands for Grants (Railways) dealt with 
in the first Report of the Task Force. 

6. At the instance of the Committee, the Ministry also obtained the 
eommefi1!1 of the Comptroller & AuditOr General on the proposed restruc-
turinl! of the Demands for Grant!;. The Ministrv of Railways informed 
the Committee in July. 1978 that all the chan~es'modifications suggested' 
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"y the Comptroller and Auditor General had been accepted and incorpo-
rated in the revised formats of the Demands for Grants. The restructured 
Demands for Grants had also been seen by the Comptroller and Auditor 
General and as stated by the Financial Commissioner of Railway during 
evidence they had not made any comments. The fO('mats of restructured 
Demands for Grants are given in Appendix I. 

7. The Committee were informed that the Task Force hild recommend-
ed a revised structure of Demands for Grants based on function oriented 
analysis of working expenses and plan headwise analysis of works expendi-
ture. In drawing up these restructured demands the following basic con-
siderations and practical constraints were kept in view. 

Basic Considerations. 

(i) The Demands for Grants should present meaningful data in a 
simple and lucid manner. 

(ii) Each Demand should represent a homogeneoU's activity and. 
as far as possible, correspond to the jurisdiction of the depart-
mental authority required to control the whole or bulk of the-
expenditure covered by the Demand. 

(iii) The Demand should correlate costs to results in all important 
aspects of working. 

(iv) The Demand should distinguish between variable, semi-variable 
and fixed items of costs and should enable performance budget 
being integrated with it. 

(v) The Demand should be such as to be compiled directly from 
the financial accounts. 

(vi) The Demand should be equally balanced inter-se from the point 
of view of total expenditure. 

Practical Constraints. 

(a) Railways are a Government undertaking and a budgetary struc-
ture with an entirely commercial bias is difficult to build over 
a departmental system. 

(b) Budget formulation is a race against time and any additional 
information on physical data should not introduce difficulties 
and delays in compilation. 

(c) The system should be one which should be understOOd by staff 
in lower formations who have primarily to implement it. 
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(d) A realisation that sophistication in a system takes a few years 
to permeate the organisation and, therefore, refinements could 
be introduced only by stages. 

8.(jhe scheme of revised demands for grants makes each grant distin. 
;guishable by the main activity to which it relates and the related objectives 
.of expenditure unde; that grant. This is intended to facilitate concurrent 
.cost and budgetary c0!1troQ 

9. The Rev1sed Demands for Grants are 16 in number against 22 exist-
.ing at present, taking 11 and ll-A as one. The restructured Demands 
for Grants as finalised in consultation with Comptroller aod Auditor Gene-
.ral are as under:-

Summary of the Revised Demaad Structure Demands for Grants for 
Expenditure OIl Railways 

Group 

'1. Policy Formulation & Services Common 
to R.ailways. 

'II. G,~neral SClp~rintendence & Services 
on Railways. 

Ill. Repairs & M lintenance. 

lV. Operation. 

V. StafTWdfare, Rrtirement Benefits and 
Miscellaneous. 

'Nt R'lilwiY Funds, and Payment~ 
to G~neral Revenues. 

VU. Works Eltpenditure 

Dt'mand 

No. Nam, of Dlmand 

, . R.ailway Board. 
lZ. Miscellanous Expenditure (GeneTal). 

3. General SUPerint!'ndence and Servict·~. 

4. Repairs & Maintenance of permanent 
way & works. " 

5. Rt'pairs . & Maintenance of Motive Power 

6. Repairs & Maintenance of Carriages and 
wagons. 

7. Repairs & Maintt'nance of Plant and 
equipmmt. 

8. Operating Expenses-Rolling Stock and 
Equipment. 

9. Operating Expenses-Traffic. 

10. Operating Exp~Fuel. 

II. StaffWelfal'f' & Ammitits. 

IlZ. Miscellaneous Working Exprnres. 

13- Providend Fund, Pension &: otht"l' Re. 
tirement Benefits. 

'4' Appropriation to Funds. 

'5. Dividend to General Revenul'S, Re. 
payment of loans taken from Gmeral 
Revenues, and Arnortilation of over· 
capitalisation . 

• 6. AW!u Acquisition, Constn'~tjo nard 
Replacement. . 



5 

10. Explaining the basic philosophy of changing the formats of the 
Demands for Grants, the Financial Commissioner, Railways stated during 
~vidence that under the revised formats a major area of activities of the 
Railways now forms a Demand for Grant. The very nature of restructur-
ing was such that immediately from the Demands and sub-heads of De-
mands it would be possible to know on what and why, an expenditure had 
been incurred. The aim and objective of this exercise was that they should 
be able to introduce performance ,budgeting whiCh in ordinary language 
would Olean that "the money is given for a stated target and then at the 
end of the year we should be able to see how much we have achieved with 
that money". Secondly, they should be able to introduce what is known 
in common parlance as 'Management Information System.' The idea was 
that concurrently the top and middle management levels should be able 
to get information from the accounts directly relating to the items of work 
which were being done by them. Thirdly the Demands for Grants had 
been made functional and responsibility centres had been fixed. A parti-
cular Department or officer "knows that this is his area of duties, this 
is the amount given to him and this is the task he has to perform during 
the year". Fourthly, in the restructured system, the Demands for Grants 
and the revised accounting classification were in complete alignment. Right 
from the grass root levels up to the final abstracts, the account heads were 
in complete alignment with the heads under which Parliament give.;; the 
money. 

Salient features of restructured Demands. 

11. The salient features of the proposed restructured Demands for 
Grants and other recommendations of the Task Force are given below:-

(i) Expense~ are broadly grouped by activities as an aid to deve-
loping budgets and analysing actual expenses against budgeted 
expenses. 

(U) The proposed demands 1, 2 & 3 are in the nature of 'general-
on-cost' Demands 1 & 2 covering all Railways and Demand 
3 individual Railway Administrations. The present Demand 
S, 'Repairs and Maintenance' has been split into constituent 
functional Demands separately to record expenditure on main-
tenance of 'Track', 'Motive Power and Plant and Equipment'. 
Similarly the present Demands 6, 7, 8 & 9 covering expendi-
ture on 'Operating Staff, 'Fuel,' 'Operation other than Staff and 
Fuel' and 'Miscellaneoul! /Expenses', respectively, have been re-
grouped and amalgamated info the revised relevant demands 
according to the activity classification of expenditure. Tho 
Works Demands, presently numbering 4, have been amalgama-
ted into a single Demand for al1 works expenditure, irrespectivt 
of the source of financing, The Works expenditure under this 
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Demand as recommended by the Task Force, seeks to group' 
together certain items of individual plan heads. 

(iii) Each Demand has two-way classification .by activity and by prj. 
mary Vnits of expenditure. The activity classification identifies· 
'why an expense item is incurred. The behaviour of costs in 
relation to changes in traffic volumes at each activity location, 
!bus provides a data base for revising the budget in response 

• to changing volumes of output. The primary unit (object) 
of expenditure on the other hand, identifies 'what' the expense 
item denotes, i.e. by way of labour, materials, etc. Such a 
breakdown facilitates concurrent cost and budgetary control 
for it pinpoints the types of expenses on which the organisa-
tional unit should concentrate to improve its performance. The 
primary units also indicate the categories of expenses that 
would be used by any organisational unit to prepare its budget 
and monitor the variances from the norms set up by it. 

(iv) The Budget classifications have been completely aligned with 
the Accounting classifications, thereby avoiding the necessity 
existing at present of reallocation of expenses to produ'Ce func-
tional or responsibility accounts, a point specially emphasised 
by the World Bank Team. The proposed system is simple 
in structure and is intended to exploit fully the cap~bilities of 
the Electronic Data Processing equipment to analyse revenue 
expenses by activities for management/parliamentary reporting, 
and by primary units of expenditure for control at the responsi-
bility cost centres where the expenditure is incurred. For Works 
Expenditure, the classification provides a direct link-up with 
the Plan heads, so that regrouping of expenditure plan head-
wise for tbe purpose of management reporting, which becomes 
necessary under the present system, is avoided. The proposed 
scheme also provides for flexibility in the accounting structure 
for local requirements and further developments. Further, it 
is based on adoption of terminology commonly understood in 
the field to make the accounting classification unambiguous aod 
easily intelligible. 

The functional orientation of both the Budgetary Demands for 
Grants and the accounting classification ensures a complete con-
cordance ;between the sub-heads of the Demands for Grants 
'and main heads of accounting classification on the one hand 
and the detailed activity classification of the Demands for 
Grants with the Sub-Heads ot Accounting Oassification on the 
odIer.!. . i 
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(v) The Demands for Grants are to be presented in two Parts: 

Part I-AJl Railways 

Part II-Individual Railways 

Each Part will have 3 sub-divisions-

(i) Su~Heads of the Demands representing. major functionsj 
activities. 

(li) Detailed Heads representing a further break-up .of the activity 
of classification i.e., identifying 'why' of the eJpenditure in 
greater detal. 

(iii) Primary Units (Object of expenditure) identifying 'what' 
the expenditur~ denotes i.e. 

Salary 

Wages 

Allowances 

Materials, etc. 

Part II of the Demand book will also include all the statements and 
Annexures which are at present being included in the "Demands for Grants". 

(vi) The activity classification combined with the accounting by pri-
mary units of expenditure provides a built-in mechanism for 
isolating fixed costs like general administration and permanent 
sanctioned labour from variable and semi-variable costs like 
cost of materials, cost of temporary labour, travel expenses, 
incentive, running allowances etc. The scheme, is however, by 
no means such as to correlate expenditure directly with units 
of performanc •. 

(vii) It has been suggested that a new booklet titled 'key to budget' 
on the lines issued by the Ministry of Finance with the General 
Budget should be introduced. 

12. The Committee have been informed that the recommendations of 
the Task Force contained in its First Report were examined in detail and 
the Govt. have decided to accept its recommendations dealing with restruc-
tured demands for Grants and other budgetary documents subject to the 
following: 

(i) Recommending a change in the concept of "gross budgeting," 
the Task Force suggested that budgeting for 'stores Suspense' 
and 'workshop Manufacture Suspense' and to a minor extent 
under 'Revenue Expenditure' should be on a 'net' basis because 
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it is the net expenditure which finally gets booked in accounts 
and is reflected in the financial results of the Railways. It has. 
been stated by the Ministry that the Constitutional provision 
as now interpreted by Comptroller and Auditor General, re-
quires a vote of Parliament for 'gross' expenditure from the 
Consoli~ted Fund of India. Unless the interpretation of the 
Constitution is revised by Ministry of Finance in consultation 
with Comptroller and Auditor General. the ~oncept of 'net' 
budgeting cannot be adopted on Railways. Revised Demands 
Por Grants will be submitted to vote of Parliament for the gross 
amount until the basis of 'net' budgeting is adopted by the Gov-
ernment as a whole. 

Oi) Under the proposed Demand 11-Staff welfare and Amenities-
additional sub-heads showing 'Grants-in-aid to non-railway 
schools' and 'Educational Assistance to 'Railway employees' will 
be provided to record expenditure on these distinct activities. 

(iii) In the proposed 'Worb Demands' the sub-heads shall directly 
correspond to the standard 'Plan-Heads' and the grouping of 
certain items suggested by the Task Force has not been accep-
ted. The standard 'Plan-Heads' have come to stay and are 
in common usage in the office of the Finance Ministry, Plann-
ing Commission etc. who provide funds for financing works 
under these heads. 

(iv) The Task Force recommended complete discontinuance of the 
booklet 'Works, Machinery and Rolling Stock Programme 
Part I (Summary). This has not been accepted as according 
to the Ministry it contains valulible summarised details. 

(v) The Task Force suggested elimination of the details of works 
expenditure, Railway-wi~e ratio of net revenue to capital at 
charge etc. presently included in the Explanatory Memorandum, 
of Railway Budget. At the same time it recommended addition 
of certains charts and statistical data. The deletion of portions 
from the Explanatory Memorandum has not been accepted as 
this is a useful reference book providing meaningful and conso-
lidated information at one place. 

Breakup of dividend paid to General Revenues 

13. The Task Force suggested the following explanatory note below 
the restructured Demand IS-Dividend to General Revenues, repayment of 
loans Jaken from General Revenues, and amortisation of over-Capitalisation: 

"In accordance with the aocounting classification prescribed by the 
Comptroller and Auditor General of India under Article 150· 
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of the Constitution, the 'dividend' payable by the Railways com-
prises the element of 'interest' and 'contribution' as shown. 
below: 

Rs·ICrores.. 

Interest- • 
Contribution- • 

Total --------

14. This recommendation was not accepted by Government and it was 
st-ated by the Ministry of Railways that this information would continue to' 
be furnished separately to the Ministry of Finance for departmental use 
through cash requirement statements without being shown in the Demand 
Book. 

15. Asked about the reasons for not accepting the recommendation of 
the Task Force, the Ministry of Railways stated in a written reply that 
"it has not been accep~ed, primarily because, the Ministry of Railways 
are already requesting the Railway Convention Committee to provide the 
'Railway Ministry additional l'eliefslgrants in aid to mitigate the effect of 
the load of social burden carried by Railways. In such circumstances, as 
payment of any contribution over and above the interest lia,bility can hardly 
be foreseen in tbe near future, the Ministry of Railways consider that 
giving a break up of the dividend separately under 'interest' and 'contribu-
tion' would serve no particular purpose." 

16. During evidence of the representatives of the Ministry of Railways. 
the Committee enquired whether there was any harm in giving the explana-
tory note as suggested by the Task Force even if the amount to be shown 
under the head 'Contribution' was 'nil' for the present. The Financial Com_ 
missioner (Railways) stated: 

"I agree with your point .... even at present this information is given 
to Parliament. It is included in the Central Budget as 'interest 
and contribution'. We could include this separately." 

Hospitality and entertainment expenses 

17. Demand No. 9 under the existing formats of Demands contains a 
detailed head 'hospitaJity and entertainment expenses.' It was seen that 
in the re-structured Demands, the expenditure on 'hospitaUty' and entertain-
ment was Dot proposed to be shown under a separate head but was proposed! 
to be merged in "other expenses" under restructured Demand No. 12(0. 
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, 1,8. The Com.m.i~tee enquired about the reasons for not showing 'hos-
Pitality and entertamment expenses' even as a sub-head under the head 
'other expenses'. The Financial Commissioner (Railways) stated during 

,evidence: 
f.-I 1 

"I admit that it has not been done for the simple reason that the 
basic philosophy of the Demands being that the major activities 
may be ,9hown there. As it happens, the hospitality and enter-
tainment grants of the Railways are very small. We thought 
it was a contingent expenditure which, as such, does not qualify 
to' become a sub· head of the Demand. But because it is a 
sensitive subject, if you wish to include it, it can be done without 
any difficulty, because in any case we will be keeping an 
llCCOunt. " 

.Passenger and other Railway Users Amenities 

19. In their 10th Report on Passenger Amenities, the Estimates Com-
mittee (1977-78) suggested that there should be separate allotment of funds 
:for amenities to "passengers" and 'other Railway Users'. The expenditure 
incuTred on these items should also be recorded separately with a view 
to presenting a clear picture in regard to allotment of funds and incurring 
'of expenaiture on "passenger" amenities as distinct from that on 'other 
Railway Users.' 

20. The Committee enquired about the reasons for not providing separate 
"sub-heads for recording expenditure on 'passenger amenities' and 'amenitie~ 
for other Railway Users.' The Financial Commissioner Railways explained 
·during evidence that the 'Passenger and other 'Railway Users amenities' 
was "a plan head created with the concurrence of the Government of India 
and the Planning Commission." The recommendation of the Estimates 
Committee in this regard was being considered in consultation with the 
"Planning Commission and the Ministry of Finance. He added that "once 
it is accepted and the Planning Commission and the Government agree to 
have one more head separately, we would introduce it even subsequently," 

Parliamentary Control 

21. It has been stated by the Ministry "that the proposals of the 
Ministry of Railways for restructuring the Demands for Grants ... , will not 
-envisage any dilution in the extent of control at present being exercised by 
Parliament .. ' At present, no reappropriation is permissible between voted 
and charged allotment or between the allotments made under one grant 
to another. This position will continue to.be maintained. In addition, under 
the restructured grant No. 16 no reappropriation of funds will be made 
between the capital, railway funds bnd revenue even though reappropriation 
'will be permissible between the various sub-heads of this demand viz., the 
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.various plan heads, what is obtaining even at present, so long as this does 
llOt cut across the source Of nnancing." 

22. The Committee were also informed during evidence that the num-
ber of detailed heads would go up from 114 to 405. Further, at present, 
there was one big Demand No.5 under the head 'repaiI's and maintenance'. 
Out of total budget of about Rs. 2000 crores under the working explnses 
Rs. 704 crores was under this one Demand, covering repairs and maintenance 
of track, locomotives wagons, workshops, etc. In the revisel ~tructure this 
has been broken up according to the activities like Civil Engineering, 
Mechanical Engineering, et~. and the Demand has been broken into four. 
The amount of Rs. 704 crares as such would now be distributed within 
these four Grants. These grants would become more balanced and tbe 
Ministry would not be able to reappropriate from one Demand to the other 
and so "the Parliamentary Control has been strengthened." Further aU 
the statements and all the information which at present are being given to 
Parliament in the Demands for Grae.>- Hill be given to Parliament eve.t 
in the revised form. 

23. Tbe COlDmittee note that In pursuance of the recommendation of 
~ RaHway Convention Committee, the Ministry of Railways propose to 
I'eStructure the Demands for Grant~ (Railways) on tbe basis of tbe repoJ1s 
of tbe Task Force appointed by them. The restructured Demands For 
Grants are based on fnnction-oril'nted analysis of the working expenses ClDd 
plan head·wise analysis of works expenditure. The scheme of revised 
Demands For Grants makes ea.-b Grant distinguishable by the main IJctivity 
,to which it relates and tbe related objectives of expenditure uader the 
Grant. The Committee have al!io been informed that the proposed restruc· 
turing of tbe Demands cloes not ell visage any dilution in the extent of con-
trol at present being exercised by Parliament, In fact It bas, It Is sbted, 
strengthened the Parliamentary Control. The Committee have further heen 
assured that the Demands (or Grants will Include all the statements andl 
annexures wblch are at present being Included in the Demand¥. The 
Committee bave no objt'ction to the proposed re-structurlDg of the Demands 
For Grants (Railways) and to tbeir presentation In the rettractured fonn 88 
~ven in Appendix I to this Report subject to the following: 

(I) As recommended by the Task Force, Demand No. 15 should 
tontaia an explanatory note showing separately the elements 
of 'Intemf and 'Contribution' In the dividend paid by file 
Railways to General Revenues. 

(0) Tbe ew:penditure inculftd on 'boIpitalHy and entertabunent ex-
penses' by the RanWl3y Board and the Zonal RaUways sIIouid 
he sbown separately under the respectI~ Demlllu. 
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(0) As suggested by the E8tima.es CellbDiUee (197'.7') ia tbeir 
10th Report on Passe.r Ameaitles tile e.xpeDditure iDturred 
On 'passenger amenities' should be shown separately from that 
inturred on providing ameDides to 'other railway asen' under 
the releVWlt Demand . 

• B. Performaace Budgeting 

24. The. Railway Convention Committee had also recommended that 
the terms ilf reference of the proposed Task Force might also include the 
question of preparation of a performance ,budget by the Railways as an 
integrated part of the Demands for Grants. In its Second Report, the 
Task f'orce which waS also asked to go into this matter, while recommend-
ing the introduction of Performance Budgeting, stated that the system 
of performance budgeting should be so devised, that "a unit of output or 
a number of units of output for each sub-head of Demand is established 
so that performance budgeting is integrated to the overall Demands struc-
ture." Performance budgeting should ,be considered separately for revenue 
working expenses and earnings and expenditure on acquisition, construc-
tion and replacement of assets. The Task Force, however, recognised 
that direct correlation of expenditure with performance might not be 
possible for all the Demands as the norms of output!performance and the 
unit costs could be developed only after experience had been gained over 
a period of years. Pending the evaluation of such norms, the Task Force, 
recommended that specific volume of output budgeted for under each sub-
hend of Demand should be made available as part of the ,budget documents 
to provide a reasonable insight into the financial allocations corresponding 
to the work load from year to year as exhibited in the budget. 

ZS. The Committee enquired whether the volume of output budgeted 
for under each sub-head of the Demand would also be indicated in the 
revised format of the Demands for Grants. The Ministry of Railways 
stated in a written reply that it was tentatively proposed to compile the 
Revised Estimates for J 978-79 and the Budget Estimates for 1979-80 in 
the revised budget formats. To facilitate this, instructions bad already been 
issued to the Railways to maintain accounts in the new system of account-
ing classification side by side with the existing system with effect from 
1.4.78. After approval of the Estimates Committee to the adoption of the 
revised budget formats, instructions were proposed to be issued to the 
Railways tbat while sU'bmitting the Revised Estimates for 1978-79 and 
Budget Estimates for 1979-80 in the new formats a correlation should 
be Dlade on a broad basis of the data given in financial terms in the 
restructured sub-heads of Demand with the satistical units of performance" 
as detailed in Annexure XI of the Second Report of the Task Force. 
The Ministry added that it might, however, be appreciated that until proper 
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and valid norms of output/performance and corresponding unit costs were 
developed over a period of years after sufficient experience had been 
gained with the proposed system of performance budgeting, the correlation 
proposed above, "can at best be more in the nature of general indicators 
of the manner in which physical outputs are keeping pace with the financial 
inputs." • 

26. Asked to state specificalIy, whether the volume of output budgeted 
for under each sub-head of the Demands would be made available to 
Parliament along with the ~udget estimates for 1979-80, the .Financial 
Commissioner (Railways) stated during evidence: 

"The format is already there. But, so far, as the detailed per-
formance and tbe unit of costing and all that are concerned, it 
wiIl take at least 3-4 years. In the meantime, statistically 
alI the information which we are giving to Parliament would 
still continue to be given in which we correlate it with the 
Demands." 

27. The Committee note that the RaHway CoaveDtion CommiUee 1". 
D their First Report had recommended the introduction of Performance 
.. ting ill Railways in &he intend 01 pNper ItCcountabHlty to Partiament 
and the pulWic. While stressillg the InRoductlon of PerfonDallCe Budtet-
ing, the Task Force, observed dla' tile system should be so deviled that 
"a unit of output 01' 13 number of units of output for each sub-head of 
Demand is established so that Perfol'lll8nce IIucIgetiag ~ Integrated to the 
overaD Demaads strucCore.'· As recopked by "e Task Force, abe Co .... 
mittee agree that direct correiadon of expeaclhure with perfOl'llHlllte 
might not be possible for aU the Demands at preseat as ~ norms of 
output/perfOl'lD8llCe and the ult (OSts can he developed GIlly after n-
perience has been gained over a period of years. But, l1li suaested by 
the Task Foxce, pelldina the evo .... oD of su.;h DOROS, the spedfie volume 
of output budaeted fOr Meler ~h sub-head Of De .. 1UIds sbonld be made 
available '0 Parli~qDt as put of the~. ~ts to ~ide • 
reasonable iasight iato the finandal aUocadan correspoadlnc to "e ""' 
load from year to year. The Committee lIIJpe tJqt I3iS proposed by .... 
Ministry, no further time will be lost in starting the practice 01 showinl 
• correlation on 8 broad ltasls between the fiaaadel iDpub ... pIIyskal 
08tputS under the I'C5tnIcfand sub-heads of Demands for G.,... ..... .... 
information made 8'V .. bJe to Parliament alMIg whit blHlget esIInndes stan-
lug fro .. the ftDandal year 1979-88. 

28. The committee note that ~ evolution of ItOrms of output/pe~~r­
manee and unit costs and the detailed perf()I'ID8IICe budrtlnl system II 
expected to take 3-4 years more. They fee. ~ the compledon of this pro-
cess should no. take so long. Dey stress tIIat the detailed performaace 
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budgeting system providing meaningful data correlatiog costs to results 
should be introduced at the earliest and the detailed performanee budget 
placed before Parliament along with the budget document every year. 

C. Management Reporting System 

29. In its Second Report, the Task Force observed that a major de-
ficiency of Railway Management consisted in its not setting operating tar-
gets for the various responsibility centres for which 'Railway Managers 
could be l1eld accountable. The Task Force recommended the performance 
units in respect of various sub-heads of the Demands for Grants and sug-
gested that the targeted volume of output sub-divided into the various 
performance units should flow from the overalI operating/commercial target 
~et ,by the top Railway Management for the movement of freight and pas-
senger traffic. The Task Force was also of the opinion that in the context 
of the programme and performance budgeting system envisaged in its first 
report and of the responsibility accounting and management accounting 
system suggested in its Second Report, tbe management information system 
should undergo a conceptual change in translating the statistical informa-
tion reports into financial terms. 

30. The Task Force recommended in Para 5.33 that the multi-farious 
and multi-channel reporting system in vogue at present should yield place 
to a unified reporting system and there should be one principal financial! 
commercial report (form appended at Annexure 19 to its Second Report)-
a profit and loss account vis-a-vis budget from the Divisional Supdt. to the 
General Manager and from the latter to the Railway Board, supported by 
Division-wise (and important station-wise) performance as shown in Part-B 
and Part-C of Annexure 19 ibid. This report was also to be supplemen-
ted by exception reports and reports on performance and cost control in 
the areas specified in the report. 

31. In Para 5.34 of its report, the Task Force also recommended that 
each Railway Administration should send to the Railway Board every quar-
ter a Performance Workload Summary showing against each sub-head of 
Demand the quantitative and financial performance in the sample form given 
in Annexure 23 of its report ibid. 

32. The Task Force also suggested in Para 5.36 that the proposed 
management reporting system may be implemented straightway to the 
extent it was not dependent on the revised accounting classification. 

33. As regards the action taken in this regard, the Ministry of Railways 
informed tha.t necessary action had already been ;nitiated by the Ministry 
of Railways to provide intensive training to various formations of staff. 
This scheme of training was in progress. Bearing in mind the large size 
of the Railway Undertaking consisting of innumerable executive and 
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accounting units and considering that the statl in the lower formations 
were bound to take time to understand and adapt themselves to the pro-
posed arrangement, it was considered that introduction of major changes 
in the reporting system should be proceeded with more caution, as other-
wise large scale misclassifications could take place. Keeping these factors 
in view, the Railway Ministry was of the considered vi~ that while 
every etlort should be made to implement the changes as early as possible: 
it was of utmost importance that the changes should be brought about only 
after the statl and officers were properly trained. It was in this ba~kgrouDd 
that a tentative decision had been taken to compile the Revised Estimates 
for 1978-79 and the Budget Estimates for 1978-80 in the Revised budget 
formats. It was, therefore, proposed to consider implementation of the 
introduction of the management reporting system recommended in paras 
5.33 and 5.34 of the Second Report of the Task Force, with etlect from 
the financial year 1979-80 when the budget estimates would be fully in 
thr. new formats. 

34. The Comanittee 'are surprised to find that in the Railways no operat-
ing lllrgets are set for the various responsibility centres for which Railway 
Milnagers could be held accouotable. 1be need for fixing fin8Ddal and 
physical targets fO,r each responsibllity centre and to have a proper manoge-
ment reporting system to monitor and evaluate the performance against the 
set targets cannot he over empha.. .. ised. It is, therefore, essentbI that the 
management reporting system as suggested by the Task Force in PBIIlS 5.33 
and 5.34 of its Second Report is introduced expeditiously. The Committee 
have been informed tbat ~be Ministry of Railways consider it of utmost 
importance that the changes should be brought about only after the staft. 
and officers who are at present under training are properly trained, and 
they, therefore, propose to consider introduction of tbe m8Dagement report-
ing system as recommended by the Task Force with effect from tbe financial 
year 1979-80 wben the budget estim3tes wiD be fully in the new formats. 
The Committee would like the Ministry of Railways to ensure that the 
training of staff is completed weD in time and the new reporting system 
is actually introduced from the year 1979-80. 

}\.Tp,W DEU"J,' 
August 19, 1978 
Sravaiia2iCT900-'(S) . 

SA TYENDRA NARAIN SINHA. 
Chairman, 

Estimates Committee. 
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RAILWAYS 

Number 
Pages of 

Demand 

1--12 

3-5 2 

6-111 3 

13-18 4-

19--25 5 

26-32 6 

33-40 7 

41-47 8 

48-54 9 

55-59 10 

60--65 II 

66-71 12 

72-76 13 

77-80 14 

81-84- 15 

85-92 16 

APPENDIX I 
(ReCetcnce Para 6 of the Report) 

FORMATS OF 

RESTRUCI'URED DEMANDS FOR GRANTS-

RAILWAYS 

PART I 

SCHEDULE OF DEMANDS 

(In thousands of Rupees) 

Amount 
Name of the Demand 

Voted Charged 

Railway Board 

Miscellaneous Expenditure (General) 

General Superintendence and Services 

R~pairs & Maintenance of Permanent Way & Works 

Repairs & Maintenance of Motive Power 

Repairs & Maintenance of Carriages & Wagons 

Repairs & Maintenance of Plant & Equipment 

uperating Expenses-Rolling Stock & Equipment 

Operating Expenses--Traffic 

Operating Expenses-Fuel 

Staff Welfare: & Amenities 

Misce1laneous Working ExpmBes 

Provident Fund, Pension at other Retirement 
Benefits. 

Appropriation to Funds 

Dividend to General Revmues, Repayment of 
loan taken from General Revenues & Amortization 
of Overcapitalization. 

Auets-Aequisition, Const ruction & Replac!'lJ\ent 

19 
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DEMAND No. I-RAILWAYS 

REVEN1JE 

RAILWAY JK)AIU> 

Voted 
r 

(In thouaands of rupees) 

Actuals 
1977-78 

Budget 
Estimate 
'978-79 

Detaila 

I-Pay of Officen 

n.-Pay of~Establiahment 

III-Other Charges 

TOTAL Voted 

Reviled 
&timate 

1978-79 

The above estimates do not include the recoveries mentioned below, which are taken 
outside the gross budget and adjusted in the accounts as reductiOn of expenditure. 

Credits 

or 

Recoveries. 

NET 

EXPLANATORY NOTE 

This demand Is for expenditure on Rail_y Board. 

Exhibit I-A sums up the objects of expenditure for the demand. 

The creditl undertbia demand represent recoveries from the Miniltry of WorkB and 
Hou.~ing (C.P.W.D.) for expenditure on the maintenance of "Rail Bhavan" which is arranged 
by the Railway Ministry In agreement with the Ministry of Works and Hou,lng. 



Aetuals 
1977-78 

Budget 
&timate 
1978-'9 
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EXIIdIT-IA 

DEMAND No. I-RAILWAY~ 

UVBNt1E 

RAILWAY BOARD 

PRIMARY UNITS (OBJECTS) OF EXPENDITURE' 

(In thousands of rupeeB)" 

Primary units of ex~nditure 

(i) Salaries & Wages 

(ii)Dearne .. Allowance 

(iii) Overtime allowance 

(iv) Other allowances 

(v) Travel experues indudins Air travel 

(vi) Contingent e~nse5 

(vii) Cost of Materials 

(viii) Contractual Payment! 

(ix) Other expenses 

TOTAL 

Re~d 
Estimate 
1978-79 

Budget 
Eltilnllte 

1979-80 

.-------------------------------------------------



Voted 

Cha",tf 

Actuala 
1977-78 
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DEMAND No. sz-RAlLWAYS 

REVENVE 

MISCELLANEOUS EXPENDITURE (GENERAL) 

PART-I 

(In thousands of rupees) 

. 
Budget 
Estimate 

1978-79 
Sub-head of the demand 

(a) Surveys Voted 
Charged 

(b) Research, DeRign & Standards 
Organisation . . . Votrd 

Charged 

(c) Expmditure on MilCellaneou.~ 
eltablishments •. . . Voted 

(d) Cost of Statutory Audit 

~ e) Payments to worked lines & 
subsidiz~d companies 

(f) Miscellaneous charges. 

TOTAL 

Charged 

Voted 
Charged 

Voted 
Chargtd 

Voted 
Cha"td 

Voted 

Charged 

Revised 
E.timate 

1978-79 

Budget 
Estimate 

1979-80 

The above estimates do not include the recoverie5 mentioned below, which arc taken 
out8ide the gross budget but adjusted in accounts as reduction of expenditure. 

Credit or Recoveries 

NET --------
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EXPLANATORY NOTE 

Item (a) includes the cost of surveys or preliminary investigations to 
examine the feasibility & prospects of new line constructions & other 
Projects (on the completion of the construction of the project the expen-
diture on Surveys is transferred t,... Capital or other appropriate heads by 
credit to Revenue). • 

• 
Item (b) is for expenditure on the Research, Design and Standards 

Organisation, which is attached to but not part of Ratlway Ministry 
The credit under this head represents recovery of electrical cbarges etc. 

Item (c) is for expenditure on miscellaneous special establishments 
dealing with problems affecting the working of the Railways as a whole 
but not part of the Ministry like the 'Railway Inspectorate, Central Bureau 
of Investigation, Railway Liasion Office etc. Credits under this head 
refer to the recoveries from Central Bureau of Investigation, for the Rail-
way staff seconded to the C.BJ. 

Item (d) is for expenditure on Statutory Audit. The charged amount 
represents the cost of the Railway Wing of the Office of the Comptroller 
and Auditor General of India. 

Item (e) is for expenditure regulated by contracts on:-

(i) The share of net earnings payble to owners of branch lines 
worked by, and as part of, the Indian Government Railway 
System; 

(ii) Subsidy and rebate to such branch lines to make up their total 
earnings to a specified minimum; and 

(iii) Subisdy payble to lines owned and worked by certain private 
companies when their net earnings do not give the return 
guaranteed to them on their capital. 

Item (f) is for expenditure on Miscellaneous charges like the Railway's 
contribution to the experimental research station at Khadakvasala, subs-
criptions to the International Railway Congress Association, enrolment of 
the Indian Railways as an Associate Member of the International Union of 
Railways (UIC) publicity, hospitality & entertainment expenses in connec-
tion with the visits of foreign dignitaries, etc. 

Exhibit 2-A sums up the objects of expenditure for the Demand as a 
whole. 

The Railway wise details of the surveys and the details of expenditure of 
Research, Design & Standards Organisation, expenditure on miscellaneous 
establishments, cost of Statutory Audit, Payments to worked lines and 
subsidized companies and other miscellaneous charges are given in Part II 
-of the Demand Book. I !' 
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.Xll.llll'-a.\.. 
DEMAND NO. 2-RAILWA\"S 

ItBVENUE 

M(SCELL .. \NEOUS EXPENDITURE (GENERAL) 

• 
PRIMARY UNITS (OBJECTS) OF ExPENDITURE ( ALL RAILWAYS) 

(In thouaands of rupee.) 

-- .,---=--------------------------
Budget 

Estimate 
1978-79 

Primary unitll of expenditure 

(i) Salaries & Wages. 

(ii) Dearness allowance. 

(iii) Kilometerage allowance. 

(iv) Overtime allowance. 

(v) Other allowances 

(vi) Travel 
travel. 

expenses including 

(vii) Contingent expenses' 

(vili) Coet of )4aterials. 

(ile) Contractual paymmts. 

(x) Other expenses 

Total 

Air 

Revised 
Estimate 
1978-79 

Budget 
Estimate 
1979.80 



Voted 
Charged 
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DEMAND NO. S-RAlLWAYS 

RBVENVE 

G~NUAL SUPUINTENDBNCE AND S.Ea~ 
(ALL RAILW,AYS) 

PART-I 

(In thoUllUlds of rlJPee!) . 
. Sub-~ of Demand 

(a) General ~ement incl. 
GenI. Manasement Servic:el. Voted 

Charged. 

(b) Financial Management Voted. 
Charged 

(c) Personnel Managt'ment Voted 
Charp! 

(d) Materialll Management Voted 
Charged 

(e) Way and WorkR 
Management Voted 

Charged 

(f) Rolling Stoek Mana-
gement Voted 

Charged 

(g) Electrical Management Voted 
Charged 

(h) Signal &. Telecommuni-
cation Management Voted 

Charged 

(i) Traffic Management Voted 
ChaJwed 

Total Voted 
Charged 

• 

'I1le above estimates do not include the recoveries mentionrd belcw ",hich ere adjus. 
In the accounts as reduction of expenditure. 

Credits or Recoveries 

Net: 
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~XPLANATORY NOTE 

This Demand is for expenditure on the Zonal Head-quarters Office and 
Divisional Offices of Railway Administrations. For the Accounts, Person-
nel and Stores Departments, this Demand includes the expenses at the 
Divisional, Workihop and Depot level also. 

The charged expenditure under this Demand represents payments aris-
ing from cpurt decrees and awardg by Arbitrators where made into rule of 
the Court. 

The credits or recoveries under this Demand relate to commission 
charges recovered from the Defence Department for audit of warrants and 
credit notes connected with military traffic and the cost of staff recovered 
f!om non-Railway Departments for wop. done on their behalf or services 
rendered to them. 

Exhibit 3-A shows the detailed activity-wise classification of 
expenditure. 

'Exhibit 3-B sums up the objects of expenditure for the Demand as a 
whole. 

The Railway-wise details are given in Part-II of the Demand Book. 
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EXBDIIT 1-4 

DEMAND NO.3-RAILWAYS 

UVENUE 

GENERAL SUPERINTENDENCE AND SERVICES (ALL RAILWAYS) 

DETAILED ACTIVITY CLASSIFICATION 

Budget 
Eltimate 
1978-79· 

(In th<>UllU1d1 of rU~) 

Detailed Headl of Demand 

(a) General Managt'ment inc). 
Genl. Management SerYic:eI. 

(i) Establishment of the 
General Manager. 

(ii) Establishment of 
the Diviaional Super-
intendent. 

(iii) General Manage-
ment Services (Pla-
nning, Efficiency 
8t Workstudy etc.). 

(iv) Commercial Advertite-
ment aDd Publicity. 

(v) Vigilance. 

(vi) Legal Cell. 

(vii) MiaceUancoua 
ExpeDICI 

Total Voted 
Charsed 

Credit or Recoveriel. 
(b) financial Managnnmt 

(i) AccOWltl 
(ii) Cub 8t Pay 

(iii) Statiltic:al 
(iv) Electronie Data 

Procelling 

(v) MlIceJlaneoUI 
eapeIIIa~ 

Total VoRd 
Charged 

CredItI or Recovtries. 

Budget 
Eatimate 
1979-80 



Actuals 
1977"78 

Budget 
Estimate 
1978-79 
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Detailed Heads of Demand 

~ 

(c) Penonnel Management: 

(i) Establishment (other than staft' 
welfare and Unions etc.) 

(ll) Staff' welfare & Unions affairs 
(ill) Sports & Cultural activities and 

others. 
(iv) Miscellaneous expen~. 

Total Voted 
Charged 

Credits or Recoveries 

(d) Material Management: 

(i) Store. Branch 
~ Ii) Stores Depou 
(Iii) Miscellaneous ExpenIea. 

Total Voted 
Char,ed 

Crediu 01' Recoveriea: 

(e) Way & Works Manalement 

(i) ~tablilhment exclusively for P. Way 
(ll) Elltablilhment exclusively for Works 

(iii) 10mt Establilhment 
(iv) Miscellaneous expeIlleI 

Total Voted ' 
Clarged 

Credits or Recoveries. 

(C) Rolling Stock Management: 

(1) Workshop Branch including Drawing 
office, Planning & Production. 

(ii) Loco & Carriage & Wagon Br. 
(ui) Mechanical Operating 
(iv) Others 
(v) Miscellaneous expenses 

Total Voted 
Charged 

Crediu or Recoveries. 

(g) Electrical Management: 

(i) Admini.tration 
(II) Electrical Traction 

(ill) Electrical General Servicel 
(iv) Blectrical Workshop-Drawing I: 

Eatimating 
(v) MlIc:ellancous expeoIeI 

Totat Voted 
Cluqed 

Credits or Rocoverie •. 

Budget 
Estimate 
J97g-80 



Budget 
Estimate 
1978-79 
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Detailed heads or Demaod 

(b) Signal & Teleco11llDlmiretiaa 
nagemcut: 

(i) Administration 

(ii) Signalling 

(iii) Telecommunication 

(iv) Worbhop Drawing & &timatiq 
(v) Milccllaneous CXpcDIeI 

Total Voted 
CJIwaed 

<icdita or llec:oftrim 

(i) Traffic Management: 

(i) Traftic OpcratiDr 

(ii) Traffic commercial (cxclud.ial .... 
organiaation) 

(iii) Safety 

(iy) PlIII.DiIlI 

(y) Othen (Road.ervicel etc.) 

(vi) MiscellaneoUi e~ 

Total Voted 
.<Jwaed 

Credita or R~criel 

Total (a) to (i) Voted • (]wpd 

Budaet 
:&timate 

1979-io 

• 



Actual. 
1977-78 
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EUIIBIT 3--
DEMAND NO'3-RAILWAYS. 

REVENUE 

GBNERAL SUPERINTENDENCE AND SEav.lGBS (ALL RAILWAYS), 
t 

PRIMARY UNITS (OBJECTS) OF EXPENDITURE 

(In thoUNllda of Rupee.)' 

Budget 
latimate 
1978-79 

Primary Unite of expeodituro 

(i) Salaries & wages 

(ii) Deameu allowance 

(iii) Kilometerage allowance 

(iv) Overtime allowance 

(v) Other allowancCl 

(vi) Travel expeneee includin& Air Tra.d; 

(vii) Contingent apeDlei 

(viii) Coat of Material. 

(b:) Contractual paymentl 

Crt) Other apeDlei 

Total 

Reviaed 
&timate 
I 97fJ-79 

Budget 
Eatimal .. 

1979-80 



Actuals 
11977-78 

-
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DEMAND NO.4-RAILWAYS 

IlEVENUE 

REPAIRS &. MAIN"nNANCE OF PEJtMANENT WAY &. WORKS 
(ALL RAIl,WAYS) 

Budget 
Estimate 
1978-7g 

PART.I 

• (1Jl thOUlADd. of Rupece) 

Sub.heada or Demand 

(a) Establilhment in of5cel Voted 
ChMpd • 

. (b) Maintenance of Permanent Voted • 
Way. C,"""d • 

(c) Maintenanc:e of Bridge work 
and Tunnels including 
Road overfunder bridges 

,(d) Maintenance of Service 
bui1dingI (other than .taft' 

quarters and welfare 
buildinp) Voted 

(e) Water supply, sanitation 
and Roads (other than 
colonies, staff quarters 
and welfare buildinp) 

CIuI",d • 

Voted 
C,"""d 

(f) Other repairs and maintenance Voted 
CIuI",d 

(g) Special repairs pertaining 
to breac:hes, accidents 
etc. inc:luding special 
Revenue Works. Voted. 

TOTAL 

CMr"d . 

Voted . 
CIuIr"d 

Budget 
~mate 

1979·80 

The above estimates do not inc:lude the recoveries mentioned below which are adjusted 
in accounts in reduction of expenditure. 

Credit or Recoveries 
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EXPLANATORY NOTE 

This Demand is for expenditure on repairs and maintenance of the: 
Permanent Way assets like track, other buildings and structures. The 
charged expenditure under this Demand represents payments in satisfaction 
of Court decrees anci arbitration awards where made into rule of the COU'lt. 
Rep~s and Maintenance of Railway colonies, staff quarters and welfare 
buildings are given under Demand No. 11--Staff Welfare and Amenities. , 

The credIts under this Demand are for materials released from works 
charged to Revenue and share of credits for freight charges on Railway 
material including coal. 

Exhibit 4-A shows the detailed activity-wise classification of 
expenditure. 

Exhibit 4-B sums up the objects 'of expenditure for the Demand as a 
whole. 

The R.ru1waywise details are given in Part IT of the Demand Book. 
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EXIDBIT +A. 

DEMAND NO.4-RAILWAYS 
, 
REVENUE 

REPAIRS AND MAINTENANCE OF PERMANENT WAy AND WORKS 
(ALL RAILWAYS) 

D,t.:lil,d Activity Classification 

• (In thoU¥Jlds of Rupees) 

Aetuals 
1977-78 

Budget 
Estimate 

1978-79 

Detailed head. of Demand 

(a) Establishment in Offices: 

-.-------
-.----

(i) Officers and Office Establishment 

(ii) Supervisory Staff and their Office Staff 

(iii) Contingent Expenses 

TOTAL Voted'. 
Charged. 

(b) Maintenance of Permanent Way 

--.~-----------

--~.-------------

(i) Group A (BG) 

(ii) Group B (BG) 

(iii) Group C (BG} 

(iv) Group D (BG) 

(v) <Koup E (BG) 

(vi) Trunk routes i: Main Lines (MG) 

(vii) Branch Linea (MG) 

(viii) Yards and Sidinp (MG) 

(bt) Nanow Gauge 

TOTAL Voted . 
Charged • 

Revised 
Estimate 
1978-79 

Budget 
Estimate 
1979-80 

N OT& :-Group A men to routes which have a sanctioned speed of 160 Kmph, Group B 
130 Kmph, Group C rd'en to suburban ecctiOni of Bombay and Calcutta, 
Group D routes have a sanctioned speed of 100 Kmph, and Group E retCh 
to other section. and branch lines including yards and Jidinp. 



Actuala 
1977-78 

Budget 
Estimate 
1978-79 
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Detailed heads of Dem and 

(c) Maintenance of BridJte work and Tunnela 
, including Road over/UDUer bridges : 

-"':". ------
-.-------

-.-------

-.----'----

(i) Girder Bridget 

(ii) Other Bridges 

(iii) Tunnels 

(iv) Road over/under bridget including 
root over bridges 

Voted . 
Char,ed. 

(d) Maintenance of Service Buildings 
(other than Staff Quarters and Welfare 
Buildings) : 

(i) Ollice Buildings 

(ii) Stations, Gooda sheds 

(iii) Workshop and Store. 

(iv) All other structures 

Voted 
Charged 

{e) Water supply, aanitation and roads 
other than coloniet, staff' quarters and 
welfare buUdinp) : 

------

(i) Water Supply. 

(ii) Sanitation 

(iii) Service roads and others (Misc.) 

• Voted 
Charged 

Reviled 
Estimate 
1978-79 

Budget 
Enimate 
1979"80 



Actual. 
1977"78 

Budget 
Estimate 

1978-79 

3S 

Detailed headl of Demand 

tf) Other reparis and maintenanoe : 

{i) Shore connections at ferriet. 

(ii) Station machinery other than water 
supply arrangements. 

(iii) Coruervancy of Rivers. 

(iv) Trees, Plantatiollft Nuneriel etc. 

(v) Miscellaneous, Expenses. 

Total Voted 
Charged 

(g) Special reparirl pertaining to Breaches. 
Accidents etc. including Special Revenue 
Works: 

(i) Breachel. 

(ii) Accidents. 

(iii) Other .. 

Total 

Total (a) to (g) 

Voted 
Charged 

Voted 
Charled 

Reviacd 
Estimate 
J978-79 

Budget 
Estimate 
1979-80 

-----
Credit or Recoveries 

(i) Credits for materials released from 
work.. 

(ii) Share of credits for freiJEht charges 
on Railway material incruding coal. 

(iii) Write back of the COlt of Military 
Sidings initially charged to Capital. 

Total Credit or Recoveries 

------



• 

Actuah 
1977-78 
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EXHIBIT flI 
DEMAND NO. 4-RA1LW .. \yS 

REVENVE 

REPAIRS & MAINTENANCE OF PERMANENT WAY &: 

• Budget 
Estimate 

1978-79 

WORKS (ALL RAILWAYS) 

Primal) Units (Objects) oft'xpf.nditwe . 

PrimalY units of (,JC~nditurt' 

(i) Salarit·s & Wages. 

(ii) Dearness allowan(:e. 

(iii) KiJomt:teragc allowanct'. 

(iv) OV"I tim" allowance. 

(v) Other allowances. 

(In thousands of Rupr('~) 

Rcvi!f'd 
'-Estimate 

1978-79 

Budget 
Estimate 
1979·[Jo 

(vi) Travt'l eXpenSI'8 including Air tl'svd. 

(vii) Contingent expenses. 

(viii) Cost of materials from stock. 

(ix) Cost of materials dir('ctiy purchased. 

(x) Contractual payments. 

(xi) Other expet1l1t'1!. 

Total 

-_ .... --..---

--~L~'-~ ______ __ 
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DEMAND NO'5-RAILWAYS 

.UVENVE 

REPAIRS AND MAINTENANCE OF MOTIVE POWER (ALL RAJLW:\YS) 

PART I 

Voted 

Charged (In thouaands of Rupees) 

Actual! 
1977-78 

Budget 
Estimate 

1978-79 

Sub-heads of the Demand 

--. -_ •. _--"'--------- ----

...... 

(a) Establimm.ent in offices. 

(b) Steam Locomotives. 

(c) Diesel Locomotives. 

(d) Electric Locomotives. 

Voted 
Charged 

Voted 
Charged 

Voted 
Charged 

Voted 
Charged 

(e) Rail cars, ferry steamers &. other 
maintenance expenses. Voted: 

Total 

Charged 

Voted 
ChargeC:l 

The above eatimateJ do not inc:1ude the 
recoveries mentioned below which are 
adjUlted in accounts as reduction of 
expenditure. 

Credits or Recoveriel. 

NET 

Revised 
Estimate 
1978-79 

• 

Budget 
Euimat(" 

J97g·!lo 

4 t 
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EXPLANATORY NOTE 

This Demand is for ex.penditure on repairs and maintenance of motivo 
'Power. The charged expenditure under this Demand represents payment 
·in satisfaction of Court decrees and arbitration awards where made into 
nlle of the Court. • 

Exhibit 5-Ashows detailed activity-wise classification of expenditure. 

Exhibit S-B sums up the objects of expenditure for the Demand as a 
whole. • 

Railway-wise details are given in Part II of the Demand Book . 
• The credit under this Demand are mainly for materials released from 

-works charged to revenue and share of credits for freight charges on Rail-
-way materials including coal. 
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EXHIBIT sA 
DEMAND NO.5-RAILWAYS 

REVEN1JE 

REPAIRS AND MAINTENANCE OF MOTIVE POWER (ALL RAILWAYS) 

Budget 
Estimate 
1978-79 

DuAlUD AanvlTY CL.umrrCA110K 

(In thouunds of Rupees) 

Detailed heads of the Demand 

(a) Eatabliahment in officea : 

(i). Officers and Office Eetabliahment 
(Mechanical) 

lUviaed 
Eatimate 
1978-79 

(ii) Supervilory statT and their office ItatT 
(Mechanical) 

(iii) Contin~t. Laboratory Ezpenae. 
(Mechanical) • 

(iv) Officera and office eatabliahment 
(Electrical) •••• 

(v) SupervUoiy statT and their office .taft' 
(Electrical) • . 

(vi) Contingent Expenaea (Electrical) 

TOTAL Voted 

CIuIr"tI 

(b) Steam Locornotivea : 

(i) RUDJIiDs Repaira In aheda 

(lI)R.umim, ltepaira In Worbhope for 
alIeda 

(iii) Periodical a.erbw. • 
(I.) lDtermediate overhaul. 

(") Special repain 

(.t) Other ,...,. 

(vii) Miac. charges including ~iUltmCllti 

ToTAL Voted • 
ClUJtpd • 

Budget. 
Estimate 
1979"80 



Actuals 
1977-78 

Budget 
Estimate 

1978-7g 

- -.--------
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D.=tailed heads of the Demand 

(c) Diesel Locomotives : 

(i) Running Repaira in Iheda 

(ii) Running Repairs in worbhope for 
.beds 

(iii) Periodical overhauls I . 

(iv) Intermediate Overhauls 

(v) Special repairs 

(vi) Other repairs 

(vii) Wile. charrcs includinc adjust_mts. 

TOUL 

(d) Electric Locomotivea l 

(i) Running Repairs 

(ii) Periodial Overhauls 

• 

Voted . 
a,.,,,d. 

(iii) Special Repairs at Intermediate over-
hauls ...•. 

(iv) Other Repairs-Traction Motors 

(v) Other Repairs-Power Equipment 

(vi) Other Repairs-Auxiliary Equipment 
including batteries, cabling, lights, 
and fans . • • .• • 

(vii) Other R.epairs-Brake Equipment . 

(viii) Other R.epairs-Body, bogies, aeara 
and wheel sets " 

(Ut) Miscellaneous cIIaraet ineludinl 
adjustmmts .•• 

TOTAL Voted 

Reviacd Budget 
EstilllAte Estimate 
1978-79 1979-80 



Actual. 
-1977-78 

Budget 
FAtimatc 
J978-79 
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Detailed heads of the Demand 

(e) Rail can, ferry.tcamen and otbel' main-. 
teJWlCC cxpc111CS : 

(i) Rail can 

(ii) Ferry Steamers barges and minor 
c:rafu 

(iii) Harboun 

Revised 
Eetimatc 
1978-79 

(iv) Other Miscellaneous ExpeIuea (Mech-
anical Department including ferry 
ICMce) 

(v) Other Misc. Expenaes (Electrical 
Department) 

TOTAL 

TOfU (a) to (to) 

Credit. or Recoveriel 

Voted 
CIuw,,~ . 

Voted. . 
CMT,t' . 

(i) Credits for material released from 
Revenue Works (Mechanical Depart-
ment) 

(Ii) Credits for material released from 
Revenue Works (Electrical Depart-
ment) ..... 

(iii) Share of credits for freight charges cn 
Railway material including coal 

• 

-------
TOTAL-Gredi ts or Recoveries 
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EXIIIBIT-s8 

DEMAND NO.5-RAILWAYS 

REVBNtJE 

RIPAIU at "-'blTDfA.ca 0, MOTIW Pown (ALL :RAILWAYS) 

Prim,ry Units (OJi"/s) oj EJtPnuJi/lJrl 

(In thoUianda of Rupeea) \ 
.... _ .. _---:------
Actual! 
1977-78 

Bu~t 
Euimate 
1978-79 

Primary units of expenditure 

(i) Salaries Be wages 

(ii) Dearness allowance 

(iii) Kilometerage allowance-; 

(iv) Overtime allowance 

(v) Night duty allowance 

(vi) Other allowancea 

(vii) Travel expenaea including Air travel 

(viii) Con tingen t expellle. 

(ix) Cost or Material. 

(x) Contractual payments 

(xi) Other expenae. 

TOTAL 

Reviled 
E.timate 
1978-79 

ll\:dget 
Eltimat~ 
1979"80 
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DEMAND No. 6~RAILWAYS 

REVBNtJE 

REPAIRS 4: MAINTENANCE OF CARRIAGES & WAGONS (ALL RAILWAYS) 

PART I 
Voted 
ChargMl 

Budget 
Eltimate 

1978-79 

Sub healift of Ikmano 

• (In thousands ofRupeet) • 
Revised Budset 
Estima~ Bttimate 
1978-79· 19·79-80 

------"-------------------

• 

(a) Establishment in Offices 

(b) Carriage_ 

(c) Wagons 

Voted 
Charg,r/ 

Voted 
Ciw"d 

Voted 
C""'tH 

(d) Electric M,litiple Unit Voted 
Coaches. Cha"td 

(e) Electrical General Servictl-
Train LightiJII fanl and air-
conditioning Voted 

CIr.",tl 

(f) Misc. Repain and Main- Voted 
tenance ExpeDIICII CluJr"d 

TOTAL Voted 
Claargtd 

The above ficuret do not include the recoveries mentioned below which are 
adjuated in accounts in reduction of expenditure. 

Credits or Reroveries 
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EXPLANATORY NOTE 

This Demand is for expenditure on repairs and maintenance of carriages 
& Wagons including electric multiple unit coaches. The charged expendi-
ture under this Demand represents payments in satisfaction of court 
decrees and arbitration awards where made into rule of the court. 

The credits under this Demand are mainly for materials released from 
works charged to revenue and share of credits for freight charges on Rail-
way ma~liaJs including coal. 

Exhibit 6-A shows detailed activity-wise classification of expenditure 
under this Demand. 

Exhibit 6-B sums up the objects of expenditure for the demand as a 
whole. 

Railway-wise details are given in Part II of the Demand Book. 
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EXIIDIIT .. -U, 

DEMAND No.6-RAILWAYS 

REVENUE 

REPAIRS MAINTENANCE OF CARRIAGES AND WAGONS (ALL RAILWAYS) 

DETAILED AonViTY CLAlSlnCA'I1ONe 

(In thoUDDcU of Ruped) 

Detailed heads of Demand 

(a) EstablishmentiDaSicel : 

(i) Qflicers and Office Eatablilment 
(Mechanical) .•. 

(ii) Supervisory staff and their office 
aWl' Mehanic:al) ;. • • 

(iii' CoDtingent Expenses (Mechanical) 

(iv) OfIic:en and office Eetablilbment 
(Electrical) 

(iv) Su~rvilOry.taff and other of6ce 
ataft' (E1ectric:aJ) • • • 

(vi) CODtingeDt Expenlel (Electrical) • 

Total 

(b) 'Oartiap : 

... , .~) RUIIIliDc,... iD Sic:IdiDa. 
. It ~. ' • 

(ii) RUDDIIIIJ repairs in wodabop fOt 
lidt liDes. 

(iii) Periodical Overhaub. 

(Iv) Special rep.m. 
(v~ Otber~. 

(Yi) Mile. expemea includiqlllljuRuMllti. 

Total Voted 
Cbarpd 



Ac:tuaJa 
197,...,a 
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.. _--------

Detailed heads of Demand 

(c) Wagons: . 

(i) Running repairs in sick linel. 

(ii) Running repairs in workshop ror 
sick lines. 

(ill) Periodical Overhauls. 

(iv) Special repairs. 

(v) Other repairs. ' 

(vi) Misc. experues including IIdjustmentJ. 

Total Voted 
~ 

(d) Electric Multiple Unit Coachel : 

(i) Running repain. 

(ii) Periodical Overhauls. 

(iii) Special repain. 

(iv) Other repairs Traction Moton. 

(v) Other r~Power ~. 

(vi) Odlei· refIain-AoxWarv .~t 
inc:luding batteries, cabliDs. tf&IaU 
.ad. Wis. , , 

(vii) Other repairs-Brake Equipment. 

(viii) Other repain-body, bosia •. seus 
and wheel lids.' .... " 

" , 

• Total Voted 
t1larpI 
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petailed head, of DeUllUld 

----- -------
(e) Electrical General Service8-Train • 

Jig~tiDg~ -ifna and air-couditioDing. 

(i) Runnin!rRepairs and Maintenance 
. Conv~uonal Coaches. 

(ii) Running Repain and Maintenance-
Air Condition Coaches. 

(iii) Running Repairs and Maintenance-
Power Cars. 

(iv) Running Repairs and Maintenance-
Steam Loco head light equipmmt. 

(v) Worbhop Repairs-COnVUltional 
Coaches. 

(vi) Worlahop Repair-Air Condition 
Coaches. 

(vii) Worlahop Repairs-Power Can. 
(viii) Worbhop Repairs-Steam Loco Head 

Light Equipmern: - " 
(ix) Misc. Expensea. 

Total Voted 
CIlaJ'pi 

(f) Misc. Repain and MaintUlance Ez· 
pc:naes : 
(i) Misc. expenaes (Mechanical Deptt.). 

(ii) Misc. expenses (Electrical Deptt.). 

Total 

Total (a) to (f) 

Credits or Reoveries. 

Voted 
Charged 

Voted 
Charged 

(i) Crediu for Material reiea.,ed from 
Revenue Worb (Mechanical Depart. 
ment). 

(ii) Credit. for material released from 
Revenue Worb (Electrical De· 
partment). 

(iii) Share of credits for freight charges 
on Railway Material including coal. 

Total 
Credits or Rerovcri~5. 

• 
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EXIIIBIT •• 

DEMAND NO.6-RAILWAYS 

REPAIRS AND MAINTENANCE OF CARlUAGES AND WAGONS 
(ALL RAILWAYS) 

~ Urdu (06jels) of ... "", 

Primary unitll of expcod.iture 

(i) Salaries 8t wages. 

(ii) Dearness allowuce. 

(ill) Kilometrage allowance. 

(Iv) Overtime allowance. 
(v) Night duty allowance. 

(vi) Other allowancea. 

(In thomands of Rupes) 

I (vii) Travel expe_ including Air travel. 

I(viii) Contingent expenses. 

(bt) Cost of Materiala. 

(x) Contractual paymentll. 

(xi) Other experues. 

Total : 
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DEMAND NO. 7-RAILWAYS 

UVENVE 

REPAIRS AND MAINTENANCE OF PLANT AND EQUIPMENT 
(ALL RAILWAYS) 

PART I 
.. Voted 

Cbarpl (In thoUlaD~ of Rupees) 

--------

Sub-heads of Demand 

(a> Eltablishment in offices. 

(b) Plant and Equipment-
Way It Works. 

(c) Plant and Equipment-
Mechanical. 

(d) Plant and Equipment-
Electrical. 

(e) Plant and Equipment-
Signalling 

Voted 
Cbarpd 

Voted 
Charpl 

Voted 1 
Charpl 

Voted' 
Charged 

Voted 
Charged 

(f) Plant and Equipment-
Telecommunications Voted 

(,) Rental to PitT for SltT 
Circuits 

Charged 

Voted 
Charged 

(h) Other Plant Be Equipment-
General and Traffic De-
partments Voted 

Charged 

Total Voted 
Charged 

The above eatimates do not include the recoveries mentioned I:elow 
which are adjusted in accounts in reduction of expenditure. 

Credit or Recoveries"' 

BucJtet 
Eltimate 
1979-80 
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EXPLANATORY NOTE 

This DCIBIld is for e)LJlenditure on repairs & maintenance of all Plant 
& Equipment by the Civil, Mechanical, Electrical and the signals and 
telecommunication Engineering Departments. The charged expenditure 
under this Demaqd represents payments in satisfaction of court decrees and 
arbitration awards where made into rule of the court . . 

The credits under this Demand are mainly for materials released from 
works charged to revenue and share of credits for freight charges on rail-
way mateHals including coal. 

Exhibit 7-A shows detailed activity classi1i<:ation of expenditure under 
this Demand. 

Exhibit 7-B sums up the objects of expenditure for the Demand as a 
whole. 

'Railway-wise details arc given in Part II of the Demand Book. 
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EXHIBIT -7A. 

DEMAND NO.7-RAILWAYS 

REVENUE 

:REPAIRS &: MAINTENANCE-PLANT & EQUIPMENT (ALL RAILWAYS) 

D,lQiUd Activity Classifieolion 

Budget 
F..atimate 
1978-79 

(In thouunda of Rupee.) 

Detailed heads of Dematld 

(a) Establishment in offices : 

(i) OfIkcrs &. Office Establltbment (S&T). 
(ii) Supervisory staff and their office 

staff (8& T). 

(iii) Contingent ExpcllSCl (S&tT). 
(iv) Officers and Office Establiahment 

(Electrical) . 

(v) Supervisory and their office staft' 
(Electrical) . 

(vi) Contingent Expenses 
---------- (Electrical) 

TOTAL Voted 
CIuJ",d 

(b) Plant & Equipment-Way &. Works: 

(i) Furniture & Office Equipment. 

(li) Plant & EqJ.lipment .. 
(iii) Other Repairs, Expenses. 

TOTAL Voted 
Charg,d 

(e) Plant & Equipment-Mechanical: 

(i) Loco shed Plant &. Equipment f(Re-
. pairs in Sheds). 

(ii) Loco shed Plant & Equipment (Re-
pairs in Worklhops). 

(iii) Sick line Plant & Equipment (Re-
pairs in Sick lines) • 

. (iv) Sick line Plant at Equipment (Re-
pain in Workshops). 

(v) Workshop Machinery and Tools. 

(vi) Other Repair. Exper1IeII. 

Voted 
ChtJrg,d 

-------

-----------------------------.-----
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----------------- .-. __ ._._ .. _._ .... ------------
Detailed heads of Demand 

(d) Plant & Equipment-Electrical: 

(i) Overhead Equipment for Electric 
Traction. 

(ii) Other equipmenu connected with 
Electric Traction. 

(iii) Generating Stations and Sub-ata-
tions. 

(iv) Transmission & distribution equip-
ment. 

(v) Electrical Plant & Equipment in 
Workshops & sheds. 

(vi) Electrical Plant & Equipment in 
service buildinp and offices. 

(vii) Other Plant &: Equipment Electric 
Traction 

(vii) Other Plant &: Equipment Electric 
Traction 

(viii) Other Plant &: Equipment-Electrical 
General Services. 

(ix) Miscellaneous ExpenICl 

TOTAL 

(e) Plant & Equipment--
Signalling: 

(i) Mechanical Signalling. 

(ii) Electrical Block Signalling. 

(iii) Electrical Power Signalling. 

(iv) Other Repairs and Maintenance. 

(v) Miscellaneous Expenses. 

TOTAL 

(e) Plant &: Equipment-
Telecommunication : 

(i) Microwave multi-cbannel Radio R.e-
lay System and Wireless System. 

(ii) Railway Telephone Exchange. 

(iii) Line Communication System. 

(iv) Other expenaes. 

TOTAL Voted 
CIaa",tl 

Reviled 
Bltimate 
1978-79 



Budget 
Estimate 
1978-79 
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Detailcod heads of Demand 

(g) ReI1tal to P6tT for S6tT Circuits: 

(i) Circuits of Signalling S)'5tem. 
(ii) '-ine Wire. 

(iii) Administrative Telephone Charulel. 
(iv) VET Channel. 

TOTAL Voted 
CIIII,,14 

(h) Other Plant It Equipment-
General and Traffic: 

(i) Equipment. 

(ii) Road Vehlelee and ancillary equip-
ment. 

(iii) Other repain Be Milcellaneoua ex-
penses. 

(iv) Staff Can. 
(v) Other equipment Be MisceUaneou. 

expensea. 

TOTAL 

TOTAL (a) to (h) 

Credits or Recoveriea. 

Votedl 
C".",d 

Voted 
Cha"n 

(i) Credits for material r~leaaed from 
Revenue Works (Civil Engineerillg 
Department). 

(ii) Credita for materials releaaed from 
Revenue Worka (Mechanical De-
partment). 

(iii) Credits for materiala released from 
Revenue worka (Electrical Depnrt-
ment). 

(iv) Credits for materiala re1eaaed from 
Revenue Worb (S4tT) Department. 

(v) Credits for materials releaaed from 
Revenue Work. (Traffic Depart-
ment). 

Reviled 
Estimate 
1978-79 

(vi) Credits for maleriala relf"aaed from 
Revenue Works (General Deparnnent). 

(vii) Share of credita for freight charp:~ on 
JUilway material including Railway 
coal. 

TOTAL 
Credits or Reeo\"erie~. 

Budtet 
Estimllte: 
1979-80 
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EXlUBIT -78 

DEMAND NO.7-RAILWAYS 

REVENUE 

llEPAlRS & MAINTENANCE -PLANT at EQ.UIPMENT (ALL RAILWAYS) 

PRlMAR. Y UNITS (OBJECTS) OF EXPENDITURE 

Actual. 
J977-78 

.Budget 
FAtimate 
1978-79 

(In thousanda of Rupeea) 

Primary unill·of expenditure 

(i) Salaries & Wages. 

(ii) Dearnen allowance. 

(iii) Kilometrage allowance. 

(iv) Overtime allowance. 

(v) Night Duty allowance. 

(vi) Other allowancea. 
(vii) Travel, expenses inc1udillg Air travel. 

(viii) Contingent expenses. 

(ilc) Cost of Materials. 

(x) Contractual payments. 

(xi) Other expenses. 

TOTAL 

Revised Budget 
Elitimate Estimate 

1978-79 r97~o 



Voted 
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OHMAND NO. I-RAILWAYS 

REVENUE 
OPERATING EXPENSES-ROLLING STOCK &. EQUIPMENT 

(ALL RAILWAYS) 

PART I 

(In thousands of Rupeea) 

Budget 
Estimate 
1978-79 

Sub-Heads of Demand 

; 

Revised 
Eatimate 
1978-79 

Budget 
Eatimate 
1979-80 

-------------------------------------------------------------
<a> Steam I.ocomotives 

(b) Diesel Locomotives 

(c) Electrical Locomotives 

(d) Electric Multiple Unit 
Coacht'l (EMU.) 

(e) Carriages &. wagons 

Voted 
Cbarged 

Voted 
Charged 

Voted 
Charged 

Voted 
Charged 

Voted 
Charged 

(f) Traction (Other than Rol-
ling Stoek) &. General 
Electrical Services Voted 

(g) Sirn~llin~ and Telecom-
mun:eatlOn 

(h) Ferry Services and Rail-
Can. 

TOTAL 

Charged 

Voted 
Charged 

Voted 
Charged 

Voted 
Charged -------

The above figures do not include the recoveries mentioned below, 
which are adjusted in accounts in reduction of ~iturt". 

Credits or Recoveries. , ,-
" 

Net: 
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EXPLANATORY NOTE ( 

This demand is for expenditure on the operating expenses of mechani-
cal, electrical, signalling and telecommunication equipment including rolling 
stock. The charged expenditure under this Demand represents payments 
in satisfaction of court decrees and arbitration awards where made into 
rule of the court. ,. 

The credits under this Demand are for share of credit for freight 
charges on. Railway materials including coal. 

e 

!Exhibit8-A, shows detailed activity classification of expenditure :under 
the Demand. 

Exhibit 8-B sums up the objects of expenditure for the Demand as a 
'Wbole. 

Railwaywise details are given in Part-II of the Demand Book. 
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EXJDBIT B-A 

DEMAND NO.8-RAILWAYS 

REVENUE 

OPEkATING EXPENSES-ROLLING STOCK AND EQUIPMENT 
(ALL RAILWAYS) 

BwiFt 
Eetimate 

-1978-79 

• DETAILED ACTIVITY CLASSIFICATION 

Detailed heads of Demand 

(In thousands of Rupte.) 

Revbl:d Budset 
E.timate Eltimate 
1978-79 1979-80 ---------"-_._--

(a) Steam Lo(.'Omotives: 

(i) Running Btaff. 
(ii) Shed and yard ltaff excluding sh~d 

staft' cnga~ on fuelling of e-nginl'l. 
(iii) Other operating expenses including 

water, lubricants and consumahl<-
.toree. 

----------"""------

(iv) Miacellaneou5 Expt'nses. 

TOTAL 

(b) Diesel Locomotives: 

(i) Running staft'. 

Voted 
Charged 

(ii) Shed and yard staff excluding shed 
staff engaged on fuelling of 
engineft. 

(iii) Other operating expenll'8 including 
lubricants and consumable stores. 

(iv) .MiIcellaneouft ElI:pen~ •. 

TOTAL 

(c) Electric Locomotives : 
(i) Running Staff. 

(ii) Shed and yard Itaff 

Voted • 
Charged 

(iii) Other Operating exp-nst"1 including, 
lubricanta and conlUmable storea. 

(iv) Miscellaneous Expenses. 

Voted 
Charged 

(d) Electric Multiple Unit Coaches 
(!MUI) : 

(i) Running IItaB'. 
(ii) Shed &: yard staft'. 
(iii) Other operating l'x~nll's including 

lubricants and conaumable store •• 
(iv) Miacellaneoul ~nses. 

----- .. _"---..... 

Voted • 
Charged 

.----......... ---



Budget 
Estimat~ 

1978-79 
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DetaiJ('d heads of Demand 

(e) Carriages & Wagons 

(i) Subordinate supervisory staff and 
their office staff (Running) 

(ii) Inspection staff for running vt'hicles. 
(iii) Other oprT8ting n'pl meso 
(iv) Othf't Mi!IC('l\aneouB Exprnses. 

TOTAL Voted 
Charged 

(f) Traction (Other than Rdling rtl'ck) &: 
General Eleetrical Scrvicts: 

(i) Traction lOther than rolling ,tock & 
dectrical ('nergy). 

(ii) Generaling stations and 8ub-stations 
for ~n("ral electrical services. 

(iii) DistributiC1n arrangrml'nl5 for gene-
ral serviCt'S. 

(iv) Supply of Power to workshops. 
(v) Supply of power to Service buildings. 

(vi) ~rain 1ig~ting\ fans.& air-condition-
Ing scrvlces m trams. 

Revieed 
Estimate 
1978-79 

(vii) Other Operating-Labour &: Stores 

Bu.t 
Estimate 

1 97g-8o 

t I 

- .............. --.---
TOTAL Voted 

Charaed 

(I) Signalling and Teleccmmunlcation 

(i) Signalling. 
(ii) Telecommunication 
(iii) Other operating expt'nsn. 

TOTAL 

(h) Ferry ServicC!l and Rail Cars : 
(i) Running staff-Ferry Services 
(ii) Other Expense!l-Ferry Servi-

ces. 

I • 

(iii) Miscellaneous expenses-Ferry Ser-
vices 

(iv) Running staff-Rail Cars. 
(v) Other Ex~es .... Rait Can. 
(vi) Miscl'llaneous Expentes-

Rail Can 

Voted 
Charged 



Actuals 
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Budget 
F.stimato; 
1978-79 

59 
.¥ 'Nt'd; 

Detailed head. of Demand 

Voted 
Total (a) to (h) Charged 
Credit. or Recoveries 

ReviM'd 
Estimate 
1978-79 

(i) Receipt from Non-Government 
RailwaYi and other bodies 
for hire of Rolling Stock. 

(ii) Credita for Electrical Energy 
supplied. 

(iii) Sbare of credits for freight 
charges on Railway material 
including coal. 

Total 
Credit. or IltcOVeTift 

Budget 
Estimate 
1979-80 

• 



60 .x .... T ... 
DEMAND NO.8-RAILWAYS 

REVENUE 

OPERAClNG EXPENSES-a.OLLING STOCK & EQUIPMENT (ALL RAILWAYS) 

• 

Actuab 
1977-78 

• 
PRIMARY UNITS (O~IECTS OF EXPENDITURE) 

lJudget 
Estimate 
1978-79 

(In tholWUlds of Rupees) 

Primary Units of Expenditure Revised 
Estimate 
1978-79 

Budget 
Estimate 
1979-80 

(i) 

(ii) 

(iii) 
(iv) 

(v) 

(vi) 

(vii) 

(viii) 

(ix) 

(x) 

(xi) 

Salaries &: wages 

Dearne •• Allowance 

Kilometerage allowance 

Overtime Allowance., 

Night Duty allowance 

Other allowance. 

Travel expenses including Air 
Travel. 

Contingent expenses 
Cost of Materials 

Contractual payments 

Other expensee 

Total 
Voted 
Charged 
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D~~ .. JiO •. 97».AILWAYS 

UV&NVB 

Op~nNG E.~Ef\(SES-TllAFJI'IC (ALL R.A.ILW ~rS) 

PAaT I -. 
• 

(Ia tbou.taada.oC Kupeea) 

Budfet 
Estimate 
1978-79 

Subhead. of Demand 

(a) EstabJilhment in 
Dlioel 

(b) Station Operations 

(c) Yard Operations 

Transhipment and 

Voted 

Rt;ved 
E.timate 

1978-79 

Charged 
Voted 
Ch~ 

Voted 
Charged 

(d) 
Repacking Operations Voted 

Charged 

(e) Traina Operation. Voted 
Charged 

(f) Safety Voted 
Charged 

(g) Other miscellaneous Voted 
expenses Charged 

Total Voted 
Charged 

Budpt 
Estimate 
1979-80 

The above figure_ do not include the recoveries mentioned below which are adjusted 
in accounts u reduction oC expenditure. 

Crediu or R.ecoveries 

Net 
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EXPLANATORY N01'B 

This Demand is for expenditure on the Traffic Operating and Traffic 
Commercial Departments (excluding Claims Organisation). The 
charged expenditure under this Demand represents payments in satisfaction 
o! court decrees and arbitration awards where made into rule of the Court. 

The credits under this Demand are for share of ... freight charges on 
R'Ililway materials including coal. Credits for unconnected coal wagons which 
used to be accounted for as earnings prior to 1972-73 are also included 
under this demand. 

Exhibit 9·A tbows detailed activity-wise classification of expenditure 
under tbis Demand. 

Exhibit 9·B sums up the objects of expenditure for the Demand as a 
whole. 

Railway-wise details are given in Part II of the Demand Book. 
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ElDIDIIT-tA 
DEMAND No. g-RAILWAY 

REVBNVE 
OPERATING EXPENSES-TRAFFIC (ALL RAILWAYS) 

DETAILED ~CTIVITY CLA:~SIFICATION-

Budget 
Betimate 
1978-79 

(In Thousada of Rupee.) 

Detailed heads of Demand 

(a) E1tablishment in offices: 
(i) Operating 

(ii) Commercial 
(Iii) Othen including joint 

Establishment. 

Revised Budget 
Estimate' Estimate 
1978-79 • 1979-80 

• 

-----.~, _,- ___ 
Total Voted 

Charged 

(b) :Station Operations: 
(i) Traffic and Movement Ins-

pecton etc. 
(ii) Pwenger ltation staft' 

(iii) Gooda station staff 
(iv) ~::.?age and Parcels station 

(v) Train control and paNing Itaft'. 
(vi) Other staft' including joint 

staff. 
(vii) Tickets. 

(viii) Handling. Collecticn I: 
DeI~ of Goods. 

(iK) OOtet 'ezpe1lICI includiDr 
'station 'l'anitadona. 

Total Voted 

(c) Yard~tioas : 
(I) 'Coaciunl yvcb. 

'rn'i'! ~ yardi 'lComm, on~ . 
. ' Iv Coal' yartb. 

CharIed 

(v TtuhiPmeDt ~. 
(vi ~~ . (vii~ '1000& T~ yards. 

Total Voted 
CJwoacd 

(d) TraDlhipmeDt and repackiD, 

b~, r;$.~,~·and 
(''', ''''~T' -...:-' Il_ . 111 , ~~~t ... ~ .. u ...... ent _ ... en-

'(IV~ '. ~~. -" -Goods. 
- (v = Parcell. 
(vi Joint Repacking ExperIIe&. 

Total Voted 
Cbar,ed 
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Budget 
EBtimate 
J978-79 
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Detailed head. of Demand 

• (e) Train Opc:rationa: 
(i) GuardJ & Brakesmen. 

(.i) Other operating .taff ac-
companying the traina. 

(iii) Travelling Ticket chcckinS 
.taft' other than special squads. 

(Iv) Special Ticket checking squad •. 

(v) Conductor GuardJ and TIEl 
for Reserved Compartmentl. 

(vi) Other staff and Miscella-
neous Expenaes. 

Total Voted 
Charged 

(f) Safety: 
(i) Cost of Publicity Materiala 

and Publicity. 
(ll) Safety campa and Training 

COurtel. W 
(iii) Other Expensea. 

Total Voted 
Charged 

(g) Other Milcellaneoua Ex-
peDlel : 

(i) Road services. 
(li) Payment to Outagencies and other 

Orpniaen of Pilgriml and 
Excumon special, etc. 

(iii) Payment to other Railway.-
Payment to Non-Budget 

Reviled 
Eatimate 
·978-79 

Lines and other bodies .uc;b 
AI Port Tnuti. 

(iv) Conference hire and penalty 
ch8rges on interchanged stock 
(CbarJee and receipts). 

(v) Inter Railway financial ad· 
iustment relatinl to R.ollinl 
Stock. 

(vi) MilcellaneoUi Clw-gea. 

Total 

Total (a to I) 

Oreditl or R.ecoveris. 

Voted 
Charged 

Voted 
Charrd 

(i) R.eceiptl from NOII-GoYemment 
Railways aDd adler bodlea 
such .. Port ,.,. etc. 

(ii) Share or credle. of'freiPt char-
ta on llaIlway. mMerialI in-
CludiDa coal. 

Total 
Creditl or Recovuiea. 

Budaet 
Ettimate 
1979-8G 



Actuall 
1 97?-78 

6S 

EXHalT .... 

DEMAND NO.a-RAILWAYS 

UVENVE 

OPERATING EXPENSES-TRAFFIC (A~ RAILWAYS) 

PRIMARY UNITS (OBJECTS) OF EXPENDITURE. 

(In thOUllUld. ofRupe~) 

Budget 
Estimate 
1978-79 

Primary units of expenditw-e 
Reviled 
Eltimate· • 
1978-79 

Budget 
Estimate 
1979-80 

--------
(i) Salaries & Wages. 

(ii) DearneII allowance.t 
(iii) Kilometerage allOWUlte. 
(iv) Overtime allOWlllte. 
(v) Night Duty allowuc:e. 
(vi) Other allowlllces. 
(vii) Travel expenses iuluc:tiDs Air 

travel. 
(viii) Contingent ~xpenle8. 

(ix) Cost of Material. 

(x) Contractual payments. 
(xi) Other expenle8. 

Total 



DEMAND 'No. so--RAILWAYS 

RBVER11E 

OPERATING EXPENSES ..... tuEI. (ALL RAILWAYS) 

PART I 
(IQ th9~ds ofRupeea) 

Blldset 
Eatimate 
197(1-79 

------

Sub-heads 

(a) Steam 

(b) Dietel 

(c) .£lectric 

of Demand 

Tracdoo 

Traction I 

Tractioo 

Total 

Reviaed Budget 
'Estimate Eetimate 
1978-79 1979-80 -_._--

Voted 
Charged 

Voted' 
Chaged 

Voted 
Charged 

Voted 
Charged 

The above tilJure.s do not iaclode the recoveries mentioned below which are adjusted 
in accouQU as reductioo of expenditure. 

Crediu or Recoveries 

Net 
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EXPLANATORY NOTE 

This Demand is for expenditure on coal and other fuel for loco purposes, 
treight and handling charges including fuelling of engines, sales tax, excise 
duty and cess on coal and electric current for traction purposes. The 
charged expenditure under this Demand relates . to payments arising from 
Court decrees and arbitration awards where made into rule of the court. 

The credits under this Demand are for the value of cinders and coal 
ash sold, credit for electric energy supplied to outsiders and' a share of 
~redits for freight charges on railway materials, including coal. The credit 
for freight charges on coal in this and other Demands offsets the increase 
.in Gross Budget in this Demand on account of freight. 

Exhibit lO-A shows detailed activity-wise classification of expenditure 
under the Demand. 

Exhibit lO-B sums up the objects of expenditure for the Demand as a 
whole. 

Railway-wise details are given in Part II of the Demand Book. 

-
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EXHJBlT~IQ.A 

DEMAND NO. lo·RAIL WAYS 
REVENUE 

OPERATING EXPENSES-FUEL (ALL RAILWAYS) 
• DETAILED. ACTIVITY CLASSIFICATION 

(In:th6usanda ofRupeea) ---------------------------
Il.Idget 
·Eltimate 

1978-79 

---_._---

----~----

Detailed headJ of Demand 

(a) Steam Traction: 
(i) Coat of coal at Pit's mouth 

or station of IUPply 
(ii) Freight at handling charp 

including fuelling of enginel. 
(iii) SaICi Tax, Excise duty at 

CCIs on coal. 
(iv) Fuel Orgu.ilation indudin, 

inspection. 
(v) Other fuel for loco PurpoICI. 

Total Voted 
Charged 

(b) DiCleI Traction: 
(i) Cost of DiCleI oil, HSD 

&: LSD 
(ii) Freight &: handling chargCl 
(iii) SalCi Tax, CustomaJEXciIe 

Duty at other taxes and levies. 
(iv) Fuel Organilation induding ina-

pection. 

Total Voted 
CharJed 

(c) Electric Traction: 
(i) Cost of current generated in Railways' 

Power Station. 

(ii) Coat of energy purchued from outlide 
sources 

(iii) Cost of energy uaed for traction Services 

Total 
Voted 

Total (a) to (c) 

Budget 
Eetimate 
1979"80 
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Detailed heads of Demand 

Credits or Recoveries 

(i) Share of credits of freight charges on 
Railway Stores including coal. 

(ii) Creditl on accoUDt of sale of cinder 
and coal ashes. 

(iii) Credits for Electrical energy supplied to 
othn Railways for purpoIeI other than 
traction 

(iv) Creditl on account of iDJpection char-
ges on coal (Receipt) 

Total 

Credit. or Rtcc.vtntB 

Budget 
FAtimate 

1 97g-8o 

-------. ---
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DEMAND NO. Io-B-RAILWAYS 

REVENtJE 

,OPERATING EXPENSES-FUEL (ALL RAILWAYS) , 
PrimlJry Units (Obj"ts) oj IXpmditu,., (..ill R4i1WIJ.1s) 

(In thousands of Rupeca) 

• 
. Budget 
Estimate 
1978-79 

Primary units of Expenditure 

(i) Salaries&. Wiles 

(ii) Dearness Allowance 

(iii) Kilometerlle allowance 

(iv) Ovet'time allowance 

(v) Other allowances 

(vi) Travel expentes including air travel 

(vii) Contingent apen_ 

(viii) Coat of :Materials 

(ix) Oontractual-paymem. 

(x) Other speruee 

Revieed 
Estimate 
1978-79 

Budget 
Estimate 
1979-80 



Voted 

Charged 

Actual. 
1977"78 

71 
DEMAND NO. II ..;.. RAILWAYS 

QVEN1JB 
STAPF WELFARE AND AM'ENtT1BS (ALLIlAILWAYS) 

PART I 

(In thouaanda of Rupees) 

Budget 
Eetimate 
1978-79 

Sub-heads of Demand 

(a) Educational facilities 

(b) Medical Servica 

(c) Health I: WdfareServices 

(d) Canteens I: other staft' 
amenities 

(e) Residential &: Welfare 
Buildinp 

(f) Mile. Eapenaea 

TOTAL 

Voted 
Charged 

Voted 
Charged 

V.c»ed 
Charged 

Voted 
Charged 

Voted 
Charpd 

Voted 
Charged 

Voted 
Charged 

Revised 
Eltirnate 
1978-79 

Bu"-
&t~ 
1979-80 

The above fiJures do not include the recoveries mentioned below which ar~ adjUlted~ 
in &«Cluntl as reduction of expenditure. 

Oreditl or Recoveriee 
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EXPLANATORY NOTl:.. 

This Demand is for expenditure on educational and medlcal facilities, 
health and welfare services, canteens and other staff amenities, repairs, main-
tenance and improvement of Railway colonies, staff quarters, residential and 
welfare buildings.4fhe charged expenditure relates to payments in satisfaction 
,of court decrees and arbitration awards where made into rule of the Court. 

The cre~its under this demand relate to school fees collected, grants-in-
.aid to Railway Schools received from State Governments and sale proceeds 
-of Railway Canteens. 

Exhibit l1-A shows. detailed activity classification of expenditure under 
this Demand. 

Exhibit I1-B sums up the objects of expenditure for the Demand as a 
whole. 

Railway-wise details are given in Part IT of the Demand Book. 



73 

BXRWT II'" 

DEMAND NO. u·A-RAILWAYS 

IlBVENVE 
STAFF WELFA.R.E AND AMENITIES (ALL RAILWAYS) 

DETAILED ACTIVITYWISB CLASSIFICATION 

(In thoUWlda of Rl.lpeel) 

----------------------------,-------------------
Actuab Budget 
1977.78 Eltimatc 

1978-79 

Detailed heacb of Demand Reviled' Bl.ldfet 
Eltimate Estimate 
1978.79 1979"80 

------------------------
(a) EdllC&uonal facilities: 

(i) Railway'. own lCbools and collqes 

(ii) Reimbunement of tuition feea and 
aublidy 

(iii) Educational assistanco to Rail· 
way omployo08 

(iv) Orants-ift4llid toJNon·Rai1way 
Schools 

(v) Subsidised hOltels 

Total 

(b) Medical Services: 

Voted 
Cbarged 

(i) Control at Superintendence at Head· 
Q.uarten It Divisions 

(ii) HOIpital. and dispenaaries excluding 
COlt of Medicines 

(iii) COlt of Medicines 

(iv) lleimbunement of Medical expen~ 
~ MitcellaneoUi 

(v) Public Health 

(vi) Maintenance ofEquipment.Medieal 
Department 

.Total 

(c) Health ~ WeIa.re 8er¥ic:eI;: 
(i) Sanitation ill RaIlway 00I0n~ 

(ii) 8porb 6: InltltuU'l 

(iii) Holiday Homs 



Actuals 
1977.78 

Budget 
Estimate 
1978-79 
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Detane<! heads of Demand 

.~ .-.---- i' 

(iv) Contribution to S...s- Balefit FUDd 

(v) Other welfare services 

Total Voted 

(d) Canteen and other 8tafhmenities: 

(i) Canteen subsidy 

(ii) Other amenities 

Total Voted 

Charged 

(e) Residential and Welfare BuiJding_ 
Repain ~ ~teDance : 

(i) Residential BuiJdinp-AIl types 

(ii) Welfare BuiJdiDgi 

(iii) Water Supply &: Sanitation 

(iv) Improvement. in Railway Colonie. 

(v) Supply of energy for Power &: Lighting 

Total Voted 

(f) Milc:ellaneoUl expenses : 

Total (a) to (f) 

Reviled Budget 
Estimate Estimate 
1978-79 1 97g-80 

1be above ~ do not IDelude tbe recoveriea mmtioJled ~Jow which Iff' adjust ref 
in account. _ reduction in ezpenditure. 

Creditl or Ilecoveriea. 

(i) Credits for material reJeued &om Worb 
cbartled to ordinary revenue. 

(ii) Oeditl/Granta in aid to Railwa,. 
ScbooII ~ _ s.te Oovtm-
menta illdrecit~. 

Total 

Creditl or Ilecovcriet 
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BXHDIT II-a 
DEMAND NO. II-RAILWAYS 

REVENUE 

STAFF WELFARE & AMENITIES (ALL RAILWAY~ 

Prirruzr;y Units (Ob jICIl) of ~xJ""djtute 

(In thousands of Rupen) 

ActUIIII Budget Primary units of expenditure t Reviled Budget 
1977-7' Eltimate Estimate Estimate 

1978-79 1978-79 1979-80 

--
(i) Salaries & Wages 

(ii) Deames.~ allowance 

(iii) Kilometerage allowance 

(iv) Overtime aUowanc;e 

(v) Other allowances 

(vi) Travel expenses including Au: travel 

(vii) Colltingent expenses 

(viii) Cost of Materiala 

(ill) Contractual payments 

(x) Other expenses 

----- ---
Total 
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DEMAND NO. 12-RAILWAYS 

REVENUE 

MiSCELLANEOUS WORKING EXPENSES (ALL RAILWAYS) 
• 

PART I 

Voted 
r. 

Cbarged (In thousands of Rupeea) 

------------
Actuals 
1977-78 

Budget 
Estimate 
1978-79 

Sub heads of Demand 

(a) Security 

(b) Compensatien C1aimJ 

(c) Workmen'. I; other com·, 
pensation claimt 

(d) Catering 

(e) Cost of training or. taR' 

(f) Other expenses 

Total 

Suaperue 

GRAND TOTAL 

Voted 
Clbaqed 

Voted 
Charpl 

Voted 
CJbarsed 
Voted 
Charted 
Voted 
Cbupd 

Voted 
Charged 

Voted 
c:::barp:l 

Voted 
Clharted 

Voted 
CJwopd 

Reviaed 
Estimate 
1978-79 

The above estimates do not include the recoveries mentioned below whi('h are .dju_lt'd 
in aClCO\IJlD in reduction or espaIditure. 

Credits or recoveries 
Amount recouped (rom AOS I; PM 

Net 
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EXPLANATORY NOTE 

This Demand is for miscellaneous working expenses like Security. Com-
pensation Qaims for goods lost or damaged as also under workmen's Gom-
pensation Act, Catering, and the suspense heads which do not form part of 
other functional demands. The charged expenditure under this Demand re-
lates to payments arising from Court decrees and arbitration awards where. 
made into rule of the Court. 

Item (a) is for expenditure on the Railway Security Organisation and the 
cost of order police, etc. 

Item (b) is for compensation claims for goods lost or damaged, as well 
as compensation for injuries sustained as a result of railway accidents. 

Item (c) is for compensation paid under Workmen's Compensation Act. 

Item (d) is for expenditure on Railway's departmental catering units. 

Item (e) is for expenditure towards cost of training of staff in Training 
Schools, training in Hindi, Medical, Health & Welfare etc. 

Item (f) is for other miscellaneous expenses such as contribution and 
grants, Civil Defence, Rent, rates and taxes etc. 

'Suspense is intended for the temporary booking of certain classes of 
transactions pending adjustment to final heads of account and to record the 
expenditure in the Accounts of a month to which it relates irrespective of 
whether the same has actually been liquidated. 

Credit or recoveries under this Demand relate mainly to credit adjusted 
under the suspense heads. 

Exhibit 12-A shows detailed activity classification of expenditure under 
this Demand. 

Exhibit 12-B sums up the objects of expenditure for the Demand as 
a whole. 

Railway-wise detaiJs are given in Part II of Demand Book. 



IL 
EXHIBIT _za-A 

DEMAND NO. Hz-RAILWAYS 

IlEVENUE 

MISCELLANEOUS WORKING EXPENSFB-(ALL RAILWAYS) 

Ihtailld Aclivif1 Claslificalwn 

(In thousanda of Rupeea) 

Budget 
Estimate 
1978-79 

Detailed heads of Demand 

(a> Security 

(i) Railway Protection Force 

(U) Railway Protection Special Force 

(iii) Order Police 

(iv) Miscellaneous expenses 

Total Voted 

(b) Compensation Claims 

(i) 0laiIQI aett.lemeatJcIaima prevention 
orpnilation 

(Ii) Compensation-parcels &: lugage 

(W) Oompensation-pocb 

(Iv) Milcellancous &pense. 

(v) AccIdent Oompenation 

(vi) Deduct amount met t'rom Accident 
Oompealatlon Safety & Pueqen 
Amenities Fund 

Total Voted 

CJIwwed 

Revised Budget 
Estimate Eatimate 
1978-79 1979-80 



79 
----------------------
Detailed head of Demand 

---.. ----.- .-.- ----_._------------
(c) Workmen'. compensation &: other com-

pensation claims 

(i) Workmen's compensation 

(ii) Other compeDlatiOn 

TOTAL 

(d) Caterillg 1 

Voted 

Uharged 

(i) Stationery establilhmenta--Departmental 

(ii) Dining Can-Departmental 

(iii) Qmtract catering 

------
TOTAL Voted 

(e) Coat of training ofltaft' 

(i) ~an Hindi, Medical, Health &: 

(ii) Hlndi 

(iii) Medical, Health &: Welfare 

TOTAL 

(0 Other expenses 

(i) CODtTiblltion. &: Grant. 

(ii) Civil Defence 

(iii) Rents, Rates &: Tax .. , 

(iv) Premia Payahle 

Voted 

Cbarpd 



Actuala 
1977-78 

Budget 
&timate 
1978-79 
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Detailed head. of Demand 

----------
(v) Sundry Losses or Gains 

(vi) Unpaid wageR 

(vii) Indian charges on stores, excluding 
fuel, Timber. spare boilers, Wheels & 
Ades. Permanent Way materials & 
girdel'll. 

(viii) MUcellaneou~ 

TOTAL 

TOTAL (a) to (0 

Suspens<" 

(i) Demands Payable 

Voted 

Charged 

Voted 

Charged 

(ii) Miscellaneous Advances Revenue 

Voted 

TOTAL 

Suspense 

, GRAND TOTAL 

Credits or recoveries 

(i) Cledit! under Final Heads 

(ii) Credi ts under S\llperl!C 

Net 

Obarged 
( 

" 

Voted 

Charged 

Voted 

Charged 

Reviled 
Estimate 
1978-79 

Budget 
Estimate 
1979-80 



Actuals 
1977-7' 

81 
EXHIBIT •• -B 

DEMAND No. Ill-RAILWAYS 

REVBNtJE 
MISCELLANEOUS WORKING EKPENSES (ALL RAIU\,AYS) 

Primary Ullit> (Obi"'!) of Exptndillllt 

(In th()U5and~ or Rup.n) 

Budget 
Estimate 
1978-79 

Primary unill of expendi tur .. 

(i) Salaries at Wages 
MlC 

(ii) Dearness Allowancr 

(iii) Kilometerage allowanct' 

(iv) Ovtttime aUowanct • (v) Other allowance. 
11M 

(vi) Travel Expense. including Air Travrl 

(vii) Contingent expen5ell 

(viii) Cost of Materiah 

(ix) Contractual payment .• 

(x) Other expenSl's 

TOTAL 

Revillt"d 
Estirbatt' 
1978-79 

Budgt't 
Estimate 
1979-80 
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DEMAND No. Ig-RAILWA YS 

REVENVE 

PROVIDENT FUND, PENSION AND OTHER RETIREMENT BENEFIT S-
(ALl. RAILWAYS) 

\lote<! 

Charged 

Actual! 
1977-78 

Budget 
Estimate 

J 978'79 

----------

(10 thousand, of Rupen) 

Sub heads of Demand 

(a) Sup~ranlluatjon at R~tirin!( 
Peruion 

(h) CommUled Pf'nsion 

(c) F.lC.gratill Pension 

(d) Family Pension 

(e) Death·cum-RethTment 
Gratuity. 

(f) Other allowances, other 

Voted 
Charged 
Voted 
Charged 

Voted 
Charged 

Voted 
Charged 

Voted 
Charv.<i 

pensions and othel' f'X· 
penlln Voted 

Charged 
TOTAL (a) to (f) 

(g) Gratuities and Special 
Contribution to Pro\·ident 
Fund. Voted 

Chal'Jed 

(h) CoDtrihution to Pro\·idellt 
FUDd. Voted 

Cha'led 

TOTAL (&) & (h) Voted' 
Charpd 

GJLAND TOTAL Voted 

Creditl or Reeo"'eri" 

(i) Pensioll Fund 

(ii) Others 

Total Credits or R('(overi('~ 

Amount m-t from Pension fOund 

Cha~ 

Reviltd 
Estimate 
1978'79 

BUc\g"l 
}o~tjl1un.· 

1979.8.-

--------------------------Net 
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EXPLANATORY NOTE 

This is a composite Demand for all retirement benefits like Government 
contribution to Provident Fund, contribution and Grants, and payment of 
peDsiOnary charges to Railway Staff covered by the pensionary form of re-
tirement benefits. The charged expenditure relates tb payments in satisfac-
tion of court decrees. 

, The various pension and other retirement benefits to pensionable em-
ployees, covered under sub-heads (a) to (f) tire met out of the Pension 
Pod; and contributions to Provident Fund and payment of gratuities and 
Special Contributions in respect of non-pensionable employees are met out 
of revenue. 

Credits and recoveries represent Service Contribution from other De-
partments/Ministries in respect of staff on deputation. 

Exhibit 13-A shows detailed activity classification of expenditure under 
the Demand. 

Railway-wise details are given in Part If of the Demand Book. 



• 
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EXHIBIT 13-A 

DEMAND NO. IS,,-RAILWAYS 

REVENUE 

• PROVIDENT FUND, PENSION AND OTHER RETIREMENT BENEFITS-

Actua1a 
1977-78 

(ALL RAILWAYS) 

DETAILED ACTIVITY CLASSIFICATION 

(In thoUl8nd, of Rupees) 

Budget 
Estimate 
1978-79 

Delaikd Ht'ads of Dmland 

(a) Sup('l'annuation Pension and Retiring 
Pension. 

(i) Superannuation Pension. 

(ii) Retiring Pension. 

Total 

(b) COmlTllltctl Pension 

(c) Ex-gratia Pension 

(d) Family Pcnsioll 

(e) Dealh-cum-Retireml'nt grat.uity 

(f) Other allowances, other pt'mion &: 
other ex pt'nst's: 

(i) '1krvice gratuity. 

(ii) Othrr (extraordinary) gratuity. 

(iii) Compassionate allowance. 

(iv) Invalid Pension. 

(\.) Railways share of sterliug Penlion. 

(vi) Contributi'Jn to Pemion and gratuity. 

(vii) Cost of remittance of Pt'mion by 
Money Ortler. 

(dii) Deduct Amount met from Prnsioll 
Fund. 

Total 

Revised 
Estimate 
1978-79 

Budget 
Estimate 
1979-80 



Budget 
FAtimate, 
1978-79 

8S 

Detailed Heada of Demand Reviled 
Eetimatc' 

(8) Gratuities and Special Contribution to 
Provident Fund : 

(i) Gratuities/Special Contribution to 
Provident Fund for good, faithful 
lCrVice on retirement under the age 
limit. 

(ii) Gratuitiea/Special Contribution to 
Provident Fund for aood. faithful 
service on termination of service (or 
other rea8OllI. 

(iii) Other gratuities. 

(iv) Special expenditure-gratuities to 
retrenched staff of all departments 
of the Railway. 

(v) Social Security Paymentt-DepCllit 
linked Insurance Scheme for subs-
criber. to SRPF. 

'(h) Contribution to Provident Fund: 

(i) BonUB. 

(ii) Arrear of interest on Government 
contribution credited to Provident 
Fund Accounts of emplo~ an 
confinnation with retrOlpective effect. 

(iii) Retirement benefit contributiOll pay-
able on permanent ablorption of 
Pensionable Railway Servmt. under 
a Government Company/Corporation. 

Total 

TOTAl.. (a) to (h) 

1978-79 

Bud&et 
Eltimate 
1979-80 

--------Credits or Recoveries 

(i) Pension. 

(ii) Provident Fund. 

(iii) Othen. 

Total Creditl or Recoveries. 

NET 



Voted : 
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DEMAND NO. 14-RAILWAYS 

REVENUE 

APPROPRIATION TO FUNDS (ALL RAILWAYS' 

-----.. 

PAllT-i 

(In thousands of Rupet"!!) 

Sub.heads of D~mand Rewed 
Estimate 
1978'79 

(a) Appropriation to Depreciation RClK"rve 
Fund. 

(b) Appropriation to Pension Fund. 

(c) Appropriation to Development Fund. 

(d) Appropn,.tion to R~enue Rl!1!erv~ 
Fund. 

(e) Appropriation to Accident Compensation, 
Safety and Paseenger Amenitirs Fund. 

Total 

Budget 
Estimate 
1 97g.80 

...~-~---------
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EXPLANATORY NOTE 

This Demand is for appropriation from Revenue to the various Railway 
Funds as under:-

(a) Appropriation to Depreciation Reserve Fund.is being made in 
accordance with the recommendations of the Railway Conven-
tion Committee. 

(b) Appropriation to Pension Fund is being made on tdle recom-
mendation of Government Actuary and the financial position of 
the Railways. In assessment of this amount due consideration 
is given to such factors as the estimated higher withdrawals from 
the Fund, liberalisation of Pension benefits, etc. 

(c) and (d) Revenue Reserve Fund and the Development Fund are 
credited with such appropriations out of the surplus as may be 
voted by the Parliament: 

(e) The appropriation to the Accident Compensation, Safety " 
Passenger Amenities Fund is based on receipts from surcharge 
levied on passenger traffic with effects from 1-1-1974. 

Exhibit 14-A shows detailed activity 'classification of Appropriation to 
Funds. 

Railway-wise details of these Funds excepting (c) and (d) are given in 
Part TI of the Demand Book. 
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EXHIBJT 14-A 

DEMAND NO. 14-RAILWAYS 

REVENUE 

APPROPRIATION TO FUNDS (ALL RAILWAYS) 

DETAILED ACTIVITY CLASSIFICATION 

(In thousands of Rupus 

Sub beads of Demand Revised 
Eltimate, 
1978-79 

(a> Appropriation to Depreciation Reserve 
lFund: 

(i) Engineering Department. 

(ii) Locomotive Department 

(iii) Carriage and Wagon Department 

(iv) Ferry steamers at HarboUR 

(v) Electrical Department 

(vi) Signal at Telecommunication Depart-
ment. 

TOTAL 

(b) Appropriation to Pension Fund : 

(i) General Department 

(ii) Way at Works Management 

(iii) Rolling Stocle (including Ferry Ser-
vice) Department 

(iv) Electrical Department 

(v) SilJllal &: Telecommunication Department 

(vi) Traffic Department 

TOTAL 

(e) Appropriation to Development Fund. 

(d) Appropriation to Revenue Reserve Fund. 

(e) Appropriation to Accident Compenatlon 
Sa!'etyand Pauenger Amenities Fund. 

TOTAL 

Budget 
Estimate 

I97g-80 
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DEMAND NO. IS.-RAlLWAYS 

REVENtJE 

DIVIDEND TO GENERAL REVENUES, REPAYMENT OF LOAN TAKEN FROM 
GENERAL REVENUES AND AMORTIZATION OF OVER·C¥.PlTALJZATJOIX-

(ALL RAILWAYS) 

VOTltD 

Actuala 
1977-78 

Budget 
Estimate 
1978-79 

PART I . 
(In thousancla of Rup<'cs) 

Sub-head, of Demand 

------.- ---_.- ----_._----
(a) Dividend to G"neral Revenues: 

(i) Payment from Revenue 

(ii) Payment by withdrawal from Revenue 
Reserve Fund_ 

(iii) Contribution to Genf'rat Revenue. 
for Grang to Statet in Iit'u (If Paaaen-
get Fare Tax. 

(iv) Contribution to Genf'rat Revenues 
for assisting the Statl'll for financing 
Safety Works. 

TOTAL 

(b) Repayment of loans for Development 
Fund taken from General Revenun and 
Interest thereon: 

(i) Repayment ofloan! 

(ii) Intf'rest on toanl 

TOTAL 

(c) Repayment of loana for Revenue 
Reserve Fund taken from General 
Revenues and Interest thereon: 

(i) Repayment of loans 

(ii) Interest on loana 

TOTAL 

Revised 
Estimate 
1978-79 

Budget 
Estimate 
1979-80 



Actuab 
1977-,8 

Buclgct 
Estimate 
1978-79 

90 
(In Thousands of Rupee.) 

Sub-heads of Dtmllnd 

(d) Payment towards amOl'liZlltioll of oVI'r-
capitalization 

TOTAL (a) to (d) 

Credits or Recoveries. 

(i) Amount recouped from Revenue RI~­
serve Fund for payment of dividend. 

(ii) Amount recouped from Revenue Re. 
serve Fund for repayment ofloans and 
interest. 

(iii) Amount recouped from Railway Deve-
lopment Fund. 

NET 

R{vi6cd 
Estimate 
1978-79 

Budgt"t 
ESlimstto 
1979-80 
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EXPLANATORY NOTE 

This Demand is for payment of dividend to General Revenues and 
contribution for grants to States in lieu of Passenger Fare Tax. The 
Budget Estimate in this regard ha'> been computed, based on arrangements 
approved by Parliament in December, t.977. Under the Convention Reso-
lution adopted by the Lok Sabha and the Rajya Sabha in December, 1972 
and Sixth Report of the Railway Convention Committee, J 97'3 regardini 
rate of dividend for 1975-76 and other ancillary matters adopted by the 
Lok Sabha and the Rajya Sabha in December, 1974 and the Eleventh Re-
port of the Committee dealing with the rate of dividend for 1976-77 and 
other ancillary matters approved by the Parliament in January-February 
1976, and the First Report of the Railway Convention Committee, 1977 re-
garding rate of dividend for 1977-78 and 1978-79 and other ancillary mat-
ters approved by the Parliament in December. 1977, divided is payable to 
General Revenues at 5.5 per cent on the dividend paying Capital invested 
in the Railway undertaking upto 31st March, 196.4, and 6 per cent on the 
dividend paying Capital invested thereafter. Out of the additional one per 
cent payable on the dividend paying Capital invested upto 31 St March, 
1964, a sum of Rs. 16.2S crores is for transfer to the States as payment 
in lieu of the tax on the passenger fares and the balance is to assist the 
States to finance safety works in terms of the Convention. 

NOTE: -The salient features of the recommendations of Railway COIl-
vention Committee, 1965 and 1971, further extended by RCe, 1973 affect-
ing the dividend to General Revenues are given below:-

(i) No dividend is payable on the capital expenditure on unremu-
nerative strategic lines; the annual loss in the working of sueh 
lines is to be borne by General Revenues and if the working 
of these lines leaves a surplus, it should be transferred to 
General Revenues (upto the level of the normal dividend); 

(ii) A beginning should be made with the amortisatioQ of unproduc-
tive capital to the extent of the interest earned on the balances 
in the Revenue Reserve Fund supplemented by such appro-
priation from Railway 'Revenues from year to year as may be 
possible on the financial r~suIts of each year. 

(iii) The existing rate of dividend at 4.5 per cent on the capital 
invested in the Railways upto 1963-64 with an addition of 1 
per cent in lieu of passenger fare tax and at 6 per cent on the 
capital invested after 31 St March. 1964 should continue to be 
paid by the Railways to General Revenues. 

(tv) The extent arranp;ements for the purpose of dividend in relZard 
to the strategic lines, Kiriburu-Bimlagarh and Sambalpur-Titla-
garb or lines may continue (exemption of full capital outlay in 
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, respect of Kiriburu-Bimlagarb arid fifty per cent of capital 
outlay on Sambalpur-Titlagarh). 

(v) The Capital at-charge of the non-startegic portion of the North-
east Frontier Railway and the unremunerative pritnch lines as 
also the element of over-capitalisation may be exempted from 
payment of dividend; 

(vi) The existing arrangements of (a) deferring the payment of divi-
dend on the capital-at-charge of New Lines chargeable at the 
average borrowing rate of interest during the period of their 
construction as well as for first five years after their opening 
and (b) closing the account of deferred dividend of New Lines 
after a period of 20 years from the date of their opening, 
extinguishing any liability for deferred dividend not liquidated 
within that period, may be continued; 

(vii) Having regard to the long period of constructionjgestation of 
railway investment in general and the time taken by such 
investments to reach full earning potential, 25 per cent of 
outlay in 'a year on works-in-progress (which could otherwise 
be liable to payment of dividend) may be exempted from pay-
ment of dividend for a period of 3 years; 

(viii) Consistent with the commercial practice of utilising reserves as 
internal resources, the Railways should be given the benefit of 
interest at the current dividend rate on the fund balances by 
being permitted to take credit for the differences between the 
dividend rate and the average borrowing Mite at whIch interest 
accrues at present to the Funds as a set off in the dividend pay-
able from the Railways to the General Revenues. 

(ix) There will be no predetermined dividend obligation on (a) the 
extension of the railway line beyond Kathua to Jammu and 
(b) the Tirunelveli-Trivandrum-Kanyakumari line, both these 
lines being treated as national investment. The actual surplus 
accruing from these lines will be made over to General 
Revenues. Working losses, if any, will be /borne by the 
Railways. 

This Demand also shows the provision for repayment of temporary 
loans including interest (by taking further loans if neceSsary) from the 
General Revenues for financing expenditure out of the Rliilways' Develop-
ment Fund and the Revenue Reserve Fund and also the amoUnt for amor-
tisation of over-capitalization in accordance with the recommendations of 
the Railway Convention Committee. 

Railway-wise details of Item (a) (i) are given in Part II of the Demand 
Book. 
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DIrMAND ·NO. I' ILAlLWAYI 

ASSETS ACQUISITION, CONSTRUCTION AND REPLACEME~1' 

Budget 
Estimates 
1978-79 

(All Railways) 

PART I 

Sub-heads of Demand 

(In thowanda of Rupen) 

Rt'visrd 
Eltilnate 
1978-79 

Budget 
Estimate 
1979-80 

.-... __ ._-------_._----------_._----
(a) New linel (CoDitruction) 

(b) Purchaae of new linn 

(c) Rntoration of dismantled lines 

(d) Gauge conversion 

(e) Doubling 

(f) Traffic facilitin-Yard remodelling and 
others 

(s) Rolling stock 

(h) Track Renewall 

(i) Bridge work 

(j) Sisnalling and Telecommunication work. 

(k) Taking over or line wires from P I: T 

(I) Electrification Projects 

(m) Other electrical work. 

(n) Machinery It Plant 

(0) WorkshOps-including Production Units 

(p) Staff quarten 

(q) Amenities for staff 

(r) Pllllsenger and other Railway use" 
amenitin 

(8) Investment in Government commercial 
undertakinga-Road Services 

(t) Investment in Government Commercial 
undertakinlP-Public undertakill8l 

(u) Other specified works 

(v) Store.IUlpen5e 

(w) Manufacturiog luapr:nae 



Budset 
btimate 
19,8-'9 

Sub-heads of Demand 

• (x) Milc. Advance. 

(y) Metropolitan Tranlport Projecu..-

Capital Voted 
Charged 

DRto' Voted 
Charged 

DF Voted 
Charged 

ACF Voted 
Charged 

OLWR Voted 
Charged 

TOTAL Voted 
Charged 

Probable Savings 

Gross amount for which Vote of Parlia-
ment is required :~ 

Crtdit s or mYlIit,itS 

Voted 
Charged 

(a) Deduct-Amount met from DRF, DF 
&ACF 

\b) Othercredits 

Net Capital 

OLWR 

.. 

Revilrd Budatt 
btimate. btimate 
19,8-79 1979-eO 

-.---------
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EXPLANATORY NOTE 

This Demand is for expenditure on Assets-Acquisition, Construction 
and Replacement, whether met out of loans to be obtained from the 
aeneral exchequer or internal resources of the Railways v.iz., Revenue, the 
Depreciation Reserve Fund, the Development Fund and the Accident Com-
pensation, Safety and Passenger Amenities Fund. In the case of the last' 
named fund, expenditure on Safety works and pasenger amenities works 
only is included in this Demand, the accident compensation being shown 
separately in Demand No. 12. No reappropriation of funds will be per-
missible between Capital, Railway Funds and Revenue. 

Exhibit 16-A shows the source of financing under each S~head of the 
Demand for Budget !Estimate for 1979-80. Exh~bit 16-B shows similar 
information for Revised Estimates 1978-79. 

Exhibit 16-C shows the provision proposed state-wise for investment in 
Government commercial undertakings-Road Services. 

The 'charged' expenditure is for payment in satisfaction of Court 
decrees and arbitration awards where made into rule of the Court. 

The details of the outlay proposed are given in the Consolidated 'Works 
Machinery & Rolling Stock Programme'. 

Railway Administration-wise summary of the proposed outlay under 
each sub-head of demand is given in Part II of the Demand Book. 

Credits or recoveries represent adjustments in the accounts as a reduc-
tion of expenditure, but are outside the scope of the gross demand. This 
gross demand include recoupment from the Public Account to the Consoli-
dated Fund of India of the sums voted initially by Parliament from out 
of the Consolidated Fund of India for meeting the expenditure chargeable 
to the Depreciation Reserve Fund; the Development Fund and the Accident 
Compensation, Safety & Passenger Amenities Fund. 
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DEMAND No. 16-IlAILWAYS 

ASSETS-ACQUISITION CONSTRUCTION AND ~LACEMEN'l' 

Sow:ce of Financm, foreacil Su11-~ of ~d 

Sub-head of Demand 

(a) New lines (construction) 

(b) Purchaseofnewlinet 

(c) Restoration ofdismandeci 
lines 

(d) Gauge convenlon 

(e) Doubling 

(f) Traffic facilities-yard reo 
lDIM,iellinc and other. 

(g) Rollin" stock 
(h) Track Renewals 

(i) Bridge work 

(j) SiglllllLiog & Tdecom-
munication worb 

(k) Taking over of line wires 
fromP&T 

(1) Electrification Projectl 

(m) Other Electrical worb 

(0) Machinery & Plant 

(0) Workshops including Produc-
tion Umtl 

(p) StatT quarters 

(q) Amenities for ltafl 

(r) Passenger & other Railway 
users amenities 

(I) Investment in Government 
commercial undertakings-
Road services 

Bud," &timIIU 1979-80 

Capital 

From 
General 
Ex-
chequer 

to 
finance 
capital 
expendi-
tures 

J.?eP.re- Deve-
caaUon lop-
Reserve ment 

Fund Fund 

Ac~cnt 
compen-
satiOn, 
Safety 
and 
Pasaen-

~-
ties 
Fund 

Reve-
nue 

(O.L. 
W.R. 



(t) Investment In GoYerimtent 
commercial. undertaldnSl_ 
Public undertakings. 

(u) Other specified worn 

(v) Stores suapense 

(w) Manufacturing SUlpense 

(x) Misc. Advances 

(y) Metropolitan Transport 
Projecb (Misc. Advances) 

Voted 
TarAL 

Charl,1i 

LlSs Probable Savings 

Cmlits or &eor"riu 

Voted 
C/allrl,d 

<a) Credits for releued ma-
terials 

(b) Other credits 

Plan Outlay 

97 

Capital Fundi 

From J?el'te- Dc!Ye- Acdderit Reve-
General ciation lop- compen- • nue Total 
Ex- Rt:Rrve meat .. tior. (O.L. 
chequer Fund Fund Safety W.R.) 

to and 
finance PaMen-
Capita~ ger 
expen- Ame-
diture nities 

Fund 

--------------------------~------
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EXHIBIt' 16-8 

DEMAND NO. I6-RAILWAYS 

ASSETS-\CQUISITION, CONSTRUCfION AND REPLACEMENT 
, 
Source oC Financing Cor each Sub-hrad oC Drmarld 

& ised Estimate 1978-79 

(In thoUJandl! of Ruptts) 

""---- -----------------

Sub-head of Demand 

<a) New linet (construction) 

(b) Purchase of new liine4 

(e) Restoration or dismantled 
lines 

(d) Gauge conversion 

(e) Doubling 

(f) Traffic facilities-Yard re-
modelling and others 

(g) Rolling Stock 

(h) Track Renewals 

(i) Bridge work 

(j) Signalling & Telecommuni-
cation work.~ 

(k) Taking over of line wires 
from P&T 

(I) Electrification Projects 

(m) Other electrical works 

(n) Machinery & Plant 

(0) WorluboPi Including. Pro-
duction Units '. 

(P) Staft!quarten 

(q) Amenities for staff 

Capital 

From 
General 
Ex-
chequer 
to 
finance 
Capital 
expen-
diture 

Fundi! 

Depre- Deve-
ciation lop-
Reserve ment 
Fund Fund 

Accident ' Revc-
compen-
sation, 
Safety, 
and 
P~n­
ger 
Ame-
nities 
Fund 

nue 
(O.L. 
W.R.) 

Total 



Sub-b'" elDeIDUd 

(r) PlUllllCngcr ~ other Railway 
users amenities 

Capital 

From 
General 
&-
chequer 

to 
finance 
Oapital 
apen-
ditun 

~) Inveltment in Govemmr.nt 
Commercial Undertakinp-
Road Service. 

(t) Invr'ltment ia Government 
Commercial Undertakinp-
Pu blir undertakinlf' 

(u) Other lpecified works 

(v) Store. IUlpenae 

(w) Manufacturing lUlpenlr' 

(x) Miac. Advanca 

(y) Mf'tropoJit~ Transport Pro· 
kets (Milc. Advanttl\ t 

Voted 
TOTAL 

CAil/t'c 

Lns Probable Savings ~ 

Voted 
Clta 'tl' 

Credits or Recover ea 

(a) Creelia ror released mao 
terials 

4b) Other credia 

Plan Outlay 

99 

Fundi ~ ~ 

Depre- Deve- Accident 
elation lop- CO~pCD- Reve- Total 
Reserve' ment lalJon, nue_ 
Fund Fund Safety (O.L. 

and • 
Passen-

W.R.) 

BCr 
amenitiea 
FWld 

-----------------------------_. __ .. _-_. -

.. 
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EXHIBIT 16-0 

DEMAND NO. I&-RAILWAYS 

ASSEr3-,\C::l,.UISITION. CONSTRUCTION AND REPLACEMENT 

Statelll~nt 1:1()wing the ProvLuon proposed State-wise for Investment in Government 
< Commercial Undertakings-Road Services 

u410 .. 

Budget 
Estimate, 
1978-79 

Revised 
Estimate 
1978-79 

Budget 
Estimate 

1979-80 



APPENDIX II 

Summary of recommendationsjobservations 
-------- -----' ---_._-----
S. No. Reference to Recommendationlobservation 

Para No. of 
the Report 

r .2 3 

1. 23. The Committee note that in pursuance of the 
recommendation of the 'Railway Convention Com-
mittee, the Ministry of Railways propose to restruc-
ture the Demands For Grants (Railways) on the 
basis of the reports of the Task Force appointed by 
theDl. The restructUTed Demands For Grants are 
based on function-oriented analysis of the workiDg 
expenses and plan head-wise analysis of works ex-
penditure. The scheme of reviseCf' Demands For 
Grants makes each Grant distinguishable by the main 
activity to which it relates and the related objectives 
of expenditure under the Grant. The Committee have 
also been informed that the proposed restructuring of 
the Demands does not envisage any dilution in the 
extent of control at present being exercised by Par-
liament; in fact it has, it is stated, strengthened the 
Parliamentary Control. The Committee have further 
been assured that the Demands for Grants will include 
aU the statements and annexures which are at present 
being included in the Demands. The Committee havo 
no objection to the proposed restructuring of tho 
Demands For Grants (Railways) aDd to their presen-
tation in the restru'Ctured firm as given in Appendix I 
to this Report subject to the following: 

(i) As recommended by the Task Force, Demand 
No. 15 should contain an explanatory Dote 
showing separately the elements of 'Interest' 
and 'Contribution' in the dividend paid by 
the Railways to General Revenues. 

(Ii) The expenditure incurred on 'hospitality and 
entertainment expcDJel' by the Railway 
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3 

Board and the Zonal Railways should pe 
shown separately under the respective 
Demands. 

(iii) As suggested by the Estimates Committee 
(1977-78) in their 10th Report on Passen-
ger Amenities the expenditure incurred on 
'passenger amenities' should be shown se-
parately from that incurred on providing 
amenities to 'other railway users' under 
the relevant Demand. 

27. The Committee note that the Railway Conven-
tion Committee 1971 in their First Report had recom-
mended the introduction of Performance Budgeting 
in Railways in the interest of proper accountability 
to Parliaillent and the public. While stressing the 
introductiOb of Perfotmance Budgeting, the Task 
ForOe, observed that the system should be so devised 
tbat "a tiliit of output ot a hutnber of units of out.put 
for each SUb-head of Deniand is established so that 
PedotmaDce Budgeting is integrated to the overal1 
Demands str\lcture." As recognised,by the Task 
Foree, the Committee agree that direct correlation of 
~xpenditlire with performance might not be possible 
for all the Demartds at pi'e!leht as the nonns of outputl 
~tfortfi8l1ce and the uriit costs can be developed only 
liter tiptrience hai beetl pned over a period of 
yean. But, a1 !IUpted by the Task Force, pending 
the evolutiOft of such ilaHn!!, the specific volume of' 
ttutput bud~eted for under eilch sub-head of Demands 
shOUld be rltade available to Parliament as part of the 
budget d~utrlent~ to J'r<Wide a reasonable insight into 
the lihabcial allocation torresponding to the work load 
ftaft yeat to year. The Committee hope that as 
,rl'lpoHtt lJy the MInistry, no further time will be lost 
lh stAfflug tht pricttce of showing a correlation on a 
1R'oad bit" between the financial inputs and physical 
outputs under the ~ sub-beads of Demands 
for Grants and this information made available to 
Parliament along with budget estimates starting front 
the financial yeaz 1979.80. 
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3. 28. Th. Committee not. that the evolution of norm& 
of output/performance IUld unit COIt& and the dotailod 
performance budPti.aa Iy.tem it eJfpCctcd to take 
3-4 yeaR mor.. Tboy f"l that the completion of· 
this plocel' should not taU so luoi. They Itrcu that 
the detailed performance buds-tina .y.tem providiJla 
meaninaful data correlatina co,t, to relulta should be 
introduc.d at tht .adiOit aud tho detailed performance 
budget placed bofore Parliument along with the 
bll1igot dOCulUWlt& every ylar. 

4. 34. The Committee art aurpriaed to find that in tho 
Railways 110 operatina targ.t~ art Stt for the various 
rllpoDsibility centres for which Railway Managers 
eould be held accountable. The need for fixin.a finan-
cial and physical targ.t& for each responsibility centre 
and to have a proper management reporting system 
to monitor and evaluate the performance against tho 
let targets cannot be over-emphallised. It ii, thero-
for., elsential tbat the management reporting IYltem 
all IU'ggested ,by the Task Force in Paras 5.33 and 5.34 
of itl Second Report is introduced expeditiously. The 
Committee have been informed that the Ministry of 
Railways oonsider it of utmost importance that the 
changes should be brought about only after the .taft' 
and officers who are at present under training are 
properly trained, and they, therefore, propose to COD-

sider introduction of the management reporting system 
all recommended by the Task Force with effect from 
the financial year 1979-80 when the hudget estimate& 
will be fully in the new formats. The Committee 
would like the Ministry of Railways to ensure that 
the training of staff is completed well in time and 
the new reporting system is actually introduced from 
the year 1979-80. ---_._- .. -- ._----------
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